
List of cases where e-Payment of Court fees was made during the month of  August-2021.

Court District Case No. Advocate

1 Central

06.08.2021 02.08.2021

VIKAS CHOPRA 07.08.2021 03.08.2021

07.08.2021 03.08.2021

SATISH KUMAR 22.08.2021 02.08.2021

SATISH KUMAR 09.08.2021 04.08.2021

SATISH KUMAR 12.08.2021 09.08.2021

SATISH KUMAR 13.08.2021 06.08.2021

16.08.2021 09.08.2021

SATISH KUMAR 16.08.2021 04.08.2021

16.08.2021 02.08.2021

AMARJEET RAI 18.08.2021 13.08.2021

18.08.2021 17.08.2021

16.08.2021 12.08.2021

24.08.2021 17.08.2021

24.08.2021 17.08.2021

26.08.2021 21.08.2021

ALOK KUMAR 26.08.2021 23.08.2021

No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

SH. BHARAT 
PRASHAR, 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
01
(w.e.f  - 
20.07.2021)

CS COMM-
2743/21

ICICI BANK VS. 
BAILMENT 
TELECOM PVT. 
LTD.

DEEPAK 
KAUSHIK

CS COMM-
2757/21

ICICI BANK VS. 
VIDYA SAGAR 
GILL

CS COMM-
2758/21

ICICI BANK VS. 
WIZARDO 
EXHIBITION LTD.

DEEPAK 
KAUSHIK

CS COMM-
2631/21

ICICI BANK VS. 
MIHIR KUMAR

CS COMM-
2795/21

ICICI BANK VS. 
RAJESH ARORA

CS COMM-
2834/21

ICICI BANK VS. 
SHED MOHD.

CS COMM-
2854/21

ICICI BANK VS. 
RAKESH TOMER

CS COMM-
2858/21

ICICI BANK VS. 
RAHUL VERMA

DEEPAK 
KAUSHIK

CS COMM-
2796/21

ICICI BANK VS. 
MANOJ KUMAR 
NISHAD

CS COMM-
2859/21

PARAS 
MARKETING VS. 
ANAND 
PACKWELL

SHEKHAR 
GUPTA

CS COMM-
2880/21

MOHD. 
SALAUDDIN VS. 
DAYAL CHAND

CS COMM-
2885/21

ICICI BANK VS. 
RAJEEV KUMAR

DEEPAK 
KAUSHIK

CS COMM-
2860/21

RAMESH CHAND 
AGGARWAL VS. 
VA TECH WABAG

BHASKAR 
TIWARI

CS COMM-
2914/21

ICICI BANK VS. 
NARENDER 
KUMAR

DEEPAK 
KAUSHIK

CS COMM-
2915/21

ICICI BANK VS. 
ASHWANI BHATIA

DEEPAK 
KAUSHIK

CS COMM-
2985/21

ICICI BANK VS. 
CHANDER 
KUMAR THAKUR

DEEPAK 
KAUSHIK

CS COMM-
2189/21

ICICI BANK VS. 
CLOUDACT 
BUSINESS 
SERVICES



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

1 Central

ALOK KUMAR 26.08.2021 23.08.2021

ALOK KUMAR 26.08.2021 23.08.2021

ALOK KUMAR 26.08.2021 23.08.2021

26.08.2021 11.08.2021

SATISH KUMAR 26.08.2021 20.08.2021

SATISH KUMAR 26.08.2021 20.08.2021

SATISH KUMAR 26.08.2021 20.08.2021

SATISH KUMAR 26.08.2021 19.08.2021

SATISH KUMAR 26.08.2021 19.08.2021

ALOK KUMAR 26.08.2021 23.08.2021

31.08.2021 11.08.2021

31.08.2021 21.08.2021

31.08.2021 21.08.2021
2 Central

06-08-2021 02-08-2021

06-08-2021 02-08-2021

07-08-2021 03-08-2021

SH. BHARAT 
PRASHAR, 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
01
(w.e.f  - 
20.07.2021)

CS COMM-
2990/21

ICICI BANK VS. 
VIJAY PRAKASH 
PANDEY

CS COMM-
2191/21

ICICI BANK VS. 
JAPTEG SINGH

CS COMM-
2992/21

ICICI BANK VS. 
BBI FITNESS 
SERVICES

CS COMM-
2998/21

ICICI BANK VS. 
ANIRUDH KR 
SAHOO

HEMANT 
GUPTA

CS COMM-
2970/21

ICICI BANK VS. 
SARIKA BATRA

CS COMM-
2974/21

ICICI BANK VS. 
SIDDHANT SAINI

CS COMM-
2975/21

ICICI BANK VS. 
SUKH RAM 
CHAUDHARY

CS COMM-
2981/21

ICICI BANK VS. 
MEENA ANEJA

CS COMM-
2997/21

ICICI BANK VS. 
MANISHA 
MANDHANA

CS COMM-
2995/21

ICICI BANK VS. 
DESIGNS ERA

CS COMM-
3055/21

RUNGTA 
IRRIGATION VS. 
JAMINDARA 
TUBEWELL PARTS

SHASHANK 
GUPTA

CS COMM-
3056/21

ICICI BANK VS. 
MANOJ KUMAR 
GUPTA

CHETNA 
BHALLA

CS COMM-
3057/21

ICICI BANK VS. 
GULSHAN KUMAR

CHETNA 
BHALLA

Sh. Rajneesh 
Kumar 
Gupta, 
District 
Judge, 
Commercial 
Court-02

CS 
(COMM)/27
45/2021

ICICI BANK 
LIMITED Vs 
SUDHA 
ENTERPRISES 
AND ORS

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/27
46/2021

ICICI BANK 
LIMITED Vs 
RAKESH 
TRADERS AND 
ANR

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/27
63/2021

ICICI BANK 
LIMITED Vs 
SURYA TEAM 
MANAGEMENT 
PVT LTD

DEEPAK 
KAUSHIK(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

2 Central

07-08-2021 03-08-2021

07-08-2021 03-08-2021

09-08-2021 04-08-2021

10-08-2021 04-08-2021

11-08-2021 06-08-2021

11-08-2021 09-08-2021

12-08-2021 03-08-2021

13-08-2021 10-08-2021

16-08-2021 09-08-2021

17-08-2021 10-08-2021

18-08-2021 13-08-2021

23-08-2021 16-08-2021

24-08-2021 16-08-2021

24-08-2021 17-08-2021

25-08-2021 18-08-2021

Sh. Rajneesh 
Kumar 
Gupta, 
District 
Judge, 
Commercial 
Court-02

CS 
(COMM)/27
64/2021

ICICI BANK 
LIMITED Vs 
SANGEETA DAS

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/27
65/2021

ICICI BANK 
LIMITED Vs AMIT 
GOEL

VIKAS 
CHOPRA(P),

CS 
(COMM)/27
73/2021

ICICI BANK 
LIMITED Vs 
RAMESH KUMAR 
PANDEY

SATISH 
KUMAR(P),

CS 
(COMM)/28
11/2021

ICICI BANK 
LIMITED Vs 
RAJESH KUMAR

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/28
21/2021

ICICI BANK 
LIMITED Vs VIVEK 
KUMAR SINGH

SATISH 
KUMAR(P),

CS 
(COMM)/28
17/2021

M/S APURVA 
INTERNATIONAL 
Vs SHIV STORE 
EXIM

RAJ KARAN 
SHARMA(P),

CS 
(COMM)/28
32/2021

ICICI BANK 
LIMITED Vs 
VINOD AND ANR

CHETNA 
BHALLA(P),

CS 
(COMM)/28
45/2021

RS EXPOFABS P 
LTD Vs BHARTI 
BHALLA

DR. RITA 
SANGHAVI(P),

CS 
(COMM)/28
55/2021

ICICI BANK 
LIMITED Vs RAJU 
SINGH

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/28
69/2021

ICICI Bank Vs 
NILESH SINGH

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/28
86/2021

DABUR INDIA 
LIMITED Vs 
ULTRA 
HEALTHCARE

MANISH 
KUMAR 
MISHRA(P),

CS 
(COMM)/29
04/2021

ICICI BANK 
LIMITED VS 
PANKAJ KUMAR

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/29
19/2021

ICICI BANK 
LIMITED VS 
DEEPAK DOGRA

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/29
20/2021

ICICI BANK 
LIMITED VS 
BIRJU KUMAR 
UPADHYAY

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/29
29/2021

ICICI BANK 
LIMITED Vs 
SAURABH 
PRASAD AND ANR

CHETNA 
BHALLA(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

2 Central

25-08-2021 18-08-2021

25-08-2021 18-08-2021

AJAY GUPTA(P), 25-08-2021 18-08-2021

25-08-2021 17-08-2021

26-08-2021 11-08-2021

26-08-2021 11-08-2021

26-08-2021 21-08-2021

26-08-2021 11-08-2021

26-08-2021 11-08-2021

26-08-2021 20-08-2021

26-08-2021 23-08-2021

26-08-2021 23-08-2021

26-08-2021 23-08-2021

26-08-2021 19-08-2021

Sh. Rajneesh 
Kumar 
Gupta, 
District 
Judge, 
Commercial 
Court-02

CS 
(COMM)/29
31/2021

ICICI BANK 
LIMITED Vs 
TARUN KUMAR 
NIRMAN

CHETNA 
BHALLA(P),

CS 
(COMM)/29
33/2021

ICICI BANK 
LIMITED Vs VIPIN 
BHATIA AND ANR

CHETNA 
BHALLA(P),

CS 
(COMM)/29
28/2021

SATISH BANSAL 
PROP M/S M S 
ELECTRICALS Vs 
TECHNOMAC 
POWER PROJECT 
PVT LTD

CS 
(COMM)/29
27/2021

CAPITAL HIND 
FINANCE PVT LTD 
Vs KARAN PROP 
M/S HARSH 
TRADING CO

VIJAY K 
SEHGAL(P),

CS 
(COMM)/29
58/2021

ICICI BANK 
LIMITED Vs 
AMEEK SINGH 
SAWHNEY

HEMANT 
GUPTA(P),

CS 
(COMM)/29
53/2021

ICICI BANK 
LIMITED Vs 
AVDESH SINGH 
CHAUHAN AND 
ANR

HEMANT 
GUPTA(P),

CS 
(COMM)/29
63/2021

ICICI BANK 
LIMITED Vs RAMA 
DEVI AND ANR

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/29
54/2021

ICICI BANK 
LIMITED Vs 
ALEMIENLA

HEMANT 
GUPTA(P),

CS 
(COMM)/29
55/2021

ICICI BANK 
LIMITED Vs ANUJ 
AND ANR

HEMANT 
GUPTA(P),

CS 
(COMM)/29
61/2021

ICICI BANK 
LIMITED Vs 
SANJEEV ANAND

SATISH 
KUMAR(P),

CS 
(COMM)/29
66/2021

ICICI Bank Vs 
VIPUL GOYAL

ALOK 
KUMAR(P),

CS 
(COMM)/29
68/2021

ICICI Bank Vs 
MOHAMMED 
ANWER ALI

ALOK 
KUMAR(P),

CS 
(COMM)/29
71/2021

ICICI Bank Vs 
SHASHANK S 
SHARMA

ALOK 
KUMAR(P),

CS 
(COMM)/29
59/2021

ICICI Bank Vs 
VANDANA 
CHOPRA

ALOK 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

2 Central

27-08-2021 24-08-2021

28-08-2021 24-08-2021

28-08-2021 24-08-2021

28-08-2021 23-08-2021

28-08-2021 24-08-2021

31-08-2021 21-08-2021

31-08-2021 21-08-2021

31-08-2021 21-08-2021

31-08-2021 21-08-2021

31-08-2021 24-08-2021

Sh. Rajneesh 
Kumar 
Gupta, 
District 
Judge, 
Commercial 
Court-02

CS 
(COMM)/30
04/2021

CANARA BANK VS 
S K ENGINEERING 
WORKS

REKHA 
RASTOGI (P)

CS 
(COMM)/30
21/2021

ICICI BANK 
LIMITED Vs 
KUNAL JERATH

SATISH 
KUMAR(P),

CS 
(COMM)/30
16/2021

ICICI Bank Vs 
ZAFAR IQBAL

SATISH 
KUMAR(P),

CS 
(COMM)/30
19/2021

ICICI Bank Vs 
NARESH KUMAR

ALOK 
KUMAR(P),

CS 
(COMM)/30
08/2021

CANARA BANK Vs 
PANNA LAL 
POLYMERS

Rekha 
Rustagi(P),

CS 
(COMM)/30
41/2021

ICICI BANK 
LIMITED Vs 
PREETAM SINGH

CHETNA 
BHALLA(P),

CS 
(COMM)/30
37/2021

ICICI BANK 
LIMITED Vs 
LAKSHMAN 
PRASAD

CHETNA 
BHALLA(P),

CS 
(COMM)/30
39/2021

ICICI BANK 
LIMITED Vs 
HRISHIKESH ROY

CHETNA 
BHALLA(P),

CS 
(COMM)/30
38/2021

ICICI BANK 
LIMITED Vs 
ANURAG MISHRA

CHETNA 
BHALLA(P),

CS 
(COMM)/30
34/2021

ICICI BANK 
LIMITED Vs VINIT 
KUMAR

SATISH 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

3 Central 02.08.2021 28.07.2021

02.08.2021 28.07.2021

02.08.2021 28.07.2021

02.08.2021 28.07.2021

02.08.2021 28.07.2021

03.08.2021 28.07.2021

03.08.2021 28.07.2021

03.08.2021 30.07.2021

03.08.2021 28.07.2021

03.08.2021 30.07.2021

04.08.2021 28.07.2021

04.08.2021 28.07.2021

04.08.2021 28.07.2021

04.08.2021 30.07.2021

04.08.2021 30.07.2021

04.08.2021 28.07.2021

Sh. Mahesh 
Chandra 
Gupta, 
District 
Judge, 
Commercial 
Court-03

CS(COMM) 
2641/2021

ICICI BANK LTD. 
V/S NEERAJ 
YADAV

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2642/2021

ICICI BANK LTD. 
V/S FIROZ

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2640/2021

ICICI BANK LTD. 
V/S KAUSHAL 
SHARMA

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2639/2021

ICICI BANK LTD. 
V/S BIJENDER 
SINGH

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2638/2021

ICICI BANK LTD. 
V/S AJIT KUMAR 
SINGH

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2663/2021

ICICI BANK LTD. 
V/S KAUSHAL 
SHARMA

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2664/2021

ICICI BANK LTD. 
V/S JAG MOHAN

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2665/2021

ICICI BANK LTD. 
V/S MANISH 
KUMAR

SH. ALOK 
KUMAR

CS(COMM) 
2666/2021

ICICI BANK LTD. 
V/S RAKESH 
KHOKHAR

SH. SATISH 
KUMAR

CS(COMM) 
2667/2021

ICICI BANK LTD. 
V/S ABHISHEK 
MITTAL

SH. ALOK 
KUMAR

CS(COMM) 
2708/2021

ICICI BANK LTD. 
V/S RAVI 
MANOCHA

SH. SATISH 
KUMAR

CS(COMM) 
2709/2021

ICICI BANK LTD. 
V/S RAHUL 
KASANA & ANR.

SH. SATISH 
KUMAR

CS(COMM) 
2710/2021

ICICI BANK LTD. 
V/S P C S 
DEVELOPERS 
PVT. 
LTD. & ANR.

SH. SATISH 
KUMAR

CS(COMM) 
2711/2021

ICICI BANK LTD. 
V/S ARJUN SINGH 
& ANR.

SH. SATISH 
KUMAR

CS(COMM) 
2712/2021

ICICI BANK LTD. 
V/S DEEPAK & 
ANR.

SH. SATISH 
KUMAR

CS(COMM) 
2713/2021

ICICI BANK LTD. 
V/S VINOD 
KUMAR

MS. CHETNA 
BHALLA



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

3 Central

04.08.2021 28.07.2021

04.08.2021 30.07.2021

04.08.2021 30.07.2021

04.08.2021 16.04.2021

05.08.2021 28.07.2021

05.08.2021 02.08.2021

06.08.2021 02.08.2021

06.08.2021 02.08.2021

07.08.2021 03.08.2021

07.08.2021 03.08.2021

07.08.2021 03.08.2021

09.08.2021 04.08.2021

09.08.2021 04.08.2021

09.08.2021 03.08.2021

09.08.2021 03.08.2021

Sh. Mahesh 
Chandra 
Gupta, 
District 
Judge, 
Commercial 
Court-03

CS(COMM) 
2714/2021

ICICI BANK LTD. 
V/S BENARA 
BEARING PISTON
LTD. & ANR.

MS. CHETNA 
BHALLA

CS(COMM) 
2715/2021

ICICI BANK LTD. 
V/S AMIR 
HUSSAIN

SH. ALOK 
KUMAR

CS(COMM) 
2716/2021

ICICI BANK LTD. 
V/S ANUPAM 
GOEL

SH. ALOK 
KUMAR

CS(COMM) 
2717/2021

IDBI BANK LTD. 
V/S PRAVEEN 
KUMAR SINGH

SH. RAJEEV 
NARAIN

CS(COMM) 
2739/2021

HIMANSHU JAIN 
V/S NORTH 
DELHI 
MUNICIPAL 
CORPORATION

SH. HEMANT 
GUPTA

CS(COMM) 
2740/2021

NARESH KUMAR 
AGGARWAL V/S 
PREM NARAIN
GOEL

SH. SURESH 
KUMAR 
SHARMA

CS(COMM) 
2741/2021

ICICI BANK LTD. 
V/S ASHOK 
KUMAR

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2742/2021

ICICI BANK LTD. 
V/S UMRA 
CREATIONS & 
ANR.

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2754/2021

ICICI BANK LTD. 
V/S NEERAJ 
KUMAR

SH. VIKAS 
CHOPRA

CS(COMM) 
2755/2021

ICICI BANK LTD. 
V/S RADHA 
RAMAN MISHRA

SH. VIKAS 
CHOPRA

CS(COMM) 
2756/2021

ICICI BANK LTD. 
V/S SUKHBIR 
SINGH

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2775/2021

ICICI BANK LTD. 
V/S ZEN INC & 
ORS.

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2777/2021

ICICI BANK LTD. 
V/S SHREE 
CHAND

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2784/2021

ICICI BANK LTD. 
V/S KRISHNA 
DEVI

SH. VIKAS 
CHOPRA

CS(COMM) 
2785/2021

ICICI BANK LTD. 
V/S HARSH 
KOHLI

SH. VIKAS 
CHOPRA



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

3 Central

09.08.2021 03.08.2021

09.08.2021 04.08.2021

09.08.2021 29.07.2021

09.08.2021 13.07.2021

10.08.2021 04.08.2021

10.08.2021 05.08.2021

11.08.2021 06.08.2021

11.08.2021 06.08.2021

12.08.2021 03.08.2021

12.08.2021 03.08.2021

13.08.2021 06.08.2021

13.08.2021 06.08.2021

13.08.2021 06.08.2021

16.08.2021 09.08.2021

16.08.2021 09.08.2021

Sh. Mahesh 
Chandra 
Gupta, 
District 
Judge, 
Commercial 
Court-03

CS(COMM) 
2787/2021

ICICI BANK LTD. 
V/S AKHSHAY 
KUMAR

SH. VIKAS 
CHOPRA

CS(COMM) 
2790/2021

ICICI BANK LTD. 
V/S RAKESH 
KUMAR

SH. SATISH 
KUMAR

CS(COMM) 
2791/2021

M/S HINDUSTAN 
METAL CAST 
HOUSE V/S 
RADHA GUPTA

SH. SAHIL 
MAHAJAN

CS(COMM) 
2792/2021

PUNJAB 
NATIONAL BANK 
V/S 
M/S 
PANCHMUKHI 
ENTERPRISES & 
ORS.

MS. YASHIKA 
SOOD

CS(COMM) 
2812/2021

ICICI BANK LTD. 
V/S ANITA & ANR.

SH. SATISH 
KUMAR

CS(COMM) 
2813/2021

ICICI BANK LTD. 
V/S SAS 
INTERNATIONAL 
& 
ANR.

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2829/2021

ICICI BANK LTD. 
V/S SANJAY 
KUMAR 
BALDEVA

SH, SATISH 
KUMAR

CS(COMM) 
2828/2021

ICICI BANK LTD. 
V/S UPDESH

SH, SATISH 
KUMAR

CS(COMM) 
2831/2021

ICICI BANK LTD. 
V/S KALWA 
CHAUHAN

MS. CHETNA 
BHALLA

CS(COMM) 
2833/2021

ICICI BANK LTD. 
V/S HARINDER 
SINGH & ANR.

MS. CHETNA 
BHALLA

CS(COMM) 
2851/2021

ICICI BANK LTD. 
V/S RUBEENA 
MALIK

SH, SATISH 
KUMAR

CS(COMM) 
2852/2021

ICICI BANK LTD. 
V/S RAMESH

SH, SATISH 
KUMAR

CS(COMM) 
2853/2021

ICICI BANK LTD. 
V/S RIYAZ 
AHMAD BAFANDA

SH, SATISH 
KUMAR

CS(COMM) 
2867/2021

ICICI BANK LTD. 
V/S RAKESH 
VERMA

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2866/2021

ICICI BANK LTD. 
V/S RAMENDRA 
SINGH

SH. DEEPAK 
KAUSHIK



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

3 Central

16.08.2021 09.08.2021

17.08.2021 11.08.2021

17.08.2021 11.08.2021

17.08.2021 11.08.2021

18.08.2021 12.08.2021

18.08.2021 12.08.2021

18.08.2021 12.08.2021

21.08.2021 06.05.2021

23.08.2021 16.08.2021

24.08.2021 11.08.2021

25.08.2021 18.08.2021

25.08.2021 21.08.2021

26.08.2021 21.08.2021

26.08.2021 23.08.2021

26.08.2021 16.08.2021

26.08.2021 20.08.2021

Sh. Mahesh 
Chandra 
Gupta, 
District 
Judge, 
Commercial 
Court-03

CS(COMM) 
2865/2021

ICICI BANK LTD. 
V/S PRINCE 
SOLANKI

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2878/2021

ICICI BANK LTD. 
V/S RAHUL 
PUNDHIR

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2877/2021

ICICI BANK LTD. 
V/S SALMAN 
AHMED

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2876/2021

ICICI BANK LTD. 
V/S RAHUL 
PHAGNA

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2879/2021

ICICI BANK LTD. 
V/S PARAMVIR

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2882/2021

ICICI BANK LTD. 
V/S ROHIT SINGH

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2887/2021

ICICI BANK LTD. 
V/S PANKAJ 
SINGH

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2903/2021

INDIAN BANK 
(Previously know as 
ALLAHBAD 
BANK) V/S M/S 
ANUSHKA 
CREATIONS & 
ANR.

SH. NIRMAL 
MISHRA

CS(COMM) 
2912/2021

ICICI BANK LTD. 
V/S RAJESH

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2916/2021

PRADEEP SAPRA 
V/S UNION OF 
INDIA & ORS.

SH. MANISH 
BATRA

CS(COMM) 
2946/2021

ICICI BANK LTD. 
V/S LOKESH  
KUMAR

MS. CHETNA 
BHALLA

CS(COMM) 
2951/2021

ICICI BANK LTD. 
V/S NITIN KUMAR 
& ANR.

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2964/2021

ICICI BANK LTD. 
V/S RAVINDRA 
KUMAR & ANR.

SH. DEEPAK 
KAUSHIK

CS(COMM) 
2969/2021

ICICI BANK LTD. 
V/S SURENDER 
KUMAR

SH. ALOK 
KUMAR

CS(COMM) 
2976/2021

ICICI BANK LTD. 
V/S ANISH 
TREHAN

SH. HEMANT 
GUPTA

CS(COMM) 
2979/2021

ICICI BANK LTD. 
V/S SALMAN  

SH, SATISH 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

3 Central

26.08.2021 20.08.2021

26.08.2021 20.08.2021

28.08.2021 23.08.2021

28.08.2021 23.08.2021

28.08.2021 23.08.2021

31.08.2021 24.08.2021

31.08.2021 24.08.2021

SH. G.S. ARORA 31.08.2021 05.02.2021

4 Central

02.08.2021 16.07.2021

02.08.2021 16.07.2021

02.08.2021 28.07.2021

03-08-2021 30.07.2021

03-08-2021

28.07.2021

03-08-2021

30.07.2021

04-08-2021

15.07.2021

04-08-2021

30.07.2021

Sh. Mahesh 
Chandra 
Gupta, 
District 
Judge, 
Commercial 
Court-03

CS(COMM) 
2982/2021

ICICI BANK LTD. 
V/S SOUGATA 
MUKHERJEE

SH, SATISH 
KUMAR

CS(COMM) 
2983/2021

ICICI BANK LTD. 
V/S SHIV KUMAR

SH, SATISH 
KUMAR

CS(COMM) 
3009/2021

ICICI BANK LTD. 
V/S MOHD. ZAFAR 
TAUHID

SH. ALOK 
KUMAR

CS(COMM) 
3013/2021

ICICI BANK LTD. 
V/S PRIYANKA 
CHHABRA

SH. ALOK 
KUMAR

CS(COMM) 
3018/2021

ICICI BANK LTD. 
V/S KESHARI 
CHAND GOEL

SH. ALOK 
KUMAR

CS(COMM) 
3046/2021

ICICI BANK LTD. 
V/S SASHI DUBEY

SH. SATISH 
KUMAR

CS(COMM) 
3047/2021

ICICI BANK LTD. 
V/S JITENDER 
KUMAR

SH, SATISH 
KUMAR

CS(COMM) 
3054/2021

NITIN 
KHANDELWAL 
V/S M/S SUNLOG 
CREDITS 
PVT. LTD. & ORS.

Ms Nisha 
Saxena, 
District 
Judge, 
Commercial 
Court-04

CS 
(COMM0-
2637/2021

M/S CARD 
SYSTEMS PVT. 
LTD. VS. M/S LOW 
CARBON FUTURE 
PVT. LTD. AND 
Anrs.

SH. AYUSH 
GUPTA

CS (COMM)-
2636/2021

SHREE SHYAM 
CREATION VS. 
JITENDER GOYAL

SH. TANU 
SINGHAL

CS (COMM)-
2635/2021

ICICI BANK LTD. 
MAHESH GUPTA

SH. DEEPAK 
KAUSHIK

CS 
(COMM)/26
59/2021

ICICI Bank Vs 
GURVINDER 
SINGH

ALOK 
KUMAR(P),

CS 
(COMM)/26
57/2021

ICICI Bank Vs 
MAHEEPAL

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/26
55/2021

ICICI Bank Vs 
VINOD KUMAR 
DEOGAM

ALOK 
KUMAR(P),

CS 
(COMM)/27
07/2021

MOHD SHAHID Vs 
SANTOSH

GAURAV 
JAIN(P),

CS 
(COMM)/27
06/2021

ICICI BANK Ltd Vs 
GEETIKA NAGPAL

ALOK 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

4 Central

04-08-2021

30.07.2021

04-08-2021

28.07.2021

06-08-2021

02.08.2021

06-08-2021

02.08.2021

06-08-2021

02.08.2021

06-08-2021

06-08-2021

06-08-2021

02.08.2021

07-08-2021

03.08.2021

07-08-2021

03.08.2021

SUNIL DUTT(P), 09-08-2021

12.04.2021

09-08-2021

04.08.2021

Ms Nisha 
Saxena, 
District 
Judge, 
Commercial 
Court-04

CS 
(COMM)/27
05/2021

ICICI BANK LTD 
Vs IMRAN AND 
Anrs

SATISH 
KUMAR(P),

CS 
(COMM)/27
02/2021

ICICI BANK Ltd Vs 
SURUCHI JAIN 
AND Anrs

SATISH 
KUMAR(P),

CS 
(COMM)/27
51/2021

ICICI BANK 
LIMITED Vs 
KARMVEER

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/27
50/2021

ICICI BANK 
LIMITED Vs 
BANSAL SCHOOL 
UNIFORM AND 
ANR

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/27
49/2021

ICICI BANK 
LIMITED Vs 
SHANTANU GUHA

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/27
48/2021

ICICI BANK 
LIMITED Vs 
ORNATE 
FASHIONS AND 
ORS

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/27
47/2021

NARESH KUMAR 
PROP M/S 
FALCON 
MOOVERS Vs 
ABHIJEET KUMAR 
BHAGAT PROP 
M/S LARK 
INTERNATIONAL

PRAMOD 
KUMAR 
SHARMA(P),

28.02.2021 
AND 
03.08.2021

CS 
(COMM)/27
48/2021

ICICI BANK 
LIMITED Vs 
ORNATE 
FASHIONS AND 
ORS

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/27
53/2021

ICICI BANK 
LIMITED Vs 
MANPREET 
SINGH

VIKAS 
CHOPRA(P),

CS 
(COMM)/27
52/2021

ICICI BANK 
LIMITED Vs 
JITENDER 
KUMAR

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/28
07/2021

MANOJ KUMAR 
AND Anrs Vs ICICI 
BANK LTD AND 
Anrs

CS 
(COMM)/28
04/2021

ICICI BANK 
LIMITED Vs M/S 
VIGNESHA TOURS 
AND ANR

DEEPAK 
KAUSHIK(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

4 Central

09-08-2021

03.08.2021

09-08-2021

03.08.2021

09-08-2021

03.08.2021

09-08-2021

04.08.2021

09-08-2021

04.08.2021

09-08-2021

04.08.2021

J.C Mahindro(P), 11-08-2021 09.04.2021

11-08-2021

06.08.2021

11-08-2021

06.08.2021

12-08-2021

06.08.2021

12-08-2021

05.02.2021

13-08-2021

06.08.2021

13-08-2021

06.08.2021

13-08-2021

06.08.2021

Ms Nisha 
Saxena, 
District 
Judge, 
Commercial 
Court-04

CS 
(COMM)/27
99/2021

ICICI BANK 
LIMITED Vs 
SUMIT RAI

VIKAS 
CHOPRA(P),

CS 
(COMM)/28
01/2021

ICICI BANK 
LIMITED Vs 
SADDAM 
HUSSAIN

VIKAS 
CHOPRA(P),

CS 
(COMM)/27
97/2021

ICICI BANK 
LIMITED Vs 
MOHIT KASANA

VIKAS 
CHOPRA(P),

CS 
(COMM)/28
06/2021

ICICI BANK 
LIMITED Vs 
PUSHP LATA 
SINGH

SATISH 
KUMAR(P),

CS 
(COMM)/28
03/2021

ICICI BANK 
LIMITED Vs 
PANKAJ KUMAR

SATISH 
KUMAR(P),

CS 
(COMM)/28
02/2021

ICICI BANK 
LIMITED Vs 
NEETU

SATISH 
KUMAR(P),

CS 
(COMM)/28
20/2021

M/S ETM 
LOGISTICS 
PRIVATE LIMITED 
Vs M/S KAPCO 
ELECTRIC PVT 
LTD

CS 
(COMM)/28
19/2021

ICICI BANK 
LIMITED Vs 
VINOD 
CHOUDHARY

MANISH 
DEWAN(P),

CS 
(COMM)/28
18/2021

ICICI BANK 
LIMITED Vs 
TAUQUEER 
AHMAD KHAN

MANISH 
DEWAN(P),

CS 
(COMM)/28
39/2021

ICICI BANK 
LIMITED Vs 
SHWETA 
AGGARWAL

SATISH 
KUMAR(P),

CS 
(COMM)/28
43/2021

RICON PURIFIERS 
PVT LTD Vs 
GAUTAM JAIN 
AND ORS

BHUPINDER 
MEHTANI(P),

CS 
(COMM)/28
48/2021

ICICI Bank Limited 
Vs SIDDHARTH 
TYAGI

SATISH 
KUMAR(P),

CS 
(COMM)/28
49/2021

ICICI Bank Vs 
RAVI SHANKAR 
MAKHIJA

SATISH 
KUMAR(P),

CS 
(COMM)/28
50/2021

ICICI Bank Vs 
VITUL GUPTA

SATISH 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

4 Central

16-08-2021

09.08.2021

16-08-2021

07.07.2021

16-08-2021

29.06.2021

17-08-2021

10.08.2021

17-08-2021

11.08.2021

18.08.2021

12.08.2021

23-08-2021

16.08.2021

24-08-2021

16.08.2021

24-08-2021 17.08.2021

24-08-2021 17.08.2021

24-08-2021 07.07.2021

25-08-2021 21.08.2021

25-08-2021 21.08.2021

Ms Nisha 
Saxena, 
District 
Judge, 
Commercial 
Court-04

CS 
(COMM)/28
62/2021

ICICI BANK 
LIMITED Vs 
RATHEES KUMAR

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/28
63/2021

M/S C B S 
PUBLISHERS AND 
DISTRIBUTORS 
PVT LTD Vs M/S 
CONSORTIUM 
BOOKS PVT LTD 
AND ORS

YOGENDER 
GAUTAM(P),

CS 
(COMM)/28
64/2021

HOLYLAND 
MARKETING PVT 
LTD Vs FUNTOP 
FOODS AND 
BEVERAGES PVT 
LTD

PRERNA 
ARORA(P),

CS 
(COMM)/28
73/2021

ICICI Bank Vs 
RAMA GUNDETTI

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/28
72/2021

ICICI Bank Vs 
PRASHANT 
KUMAR

DEEPAK 
KAUSHIK(P),

CS (COMM)-
2890/2021

ICICI BANK LTD. 
VS. RAJU 
CHAUDHARY

SH. DEEPAK 
KAUSHIK

CS 
(COMM)/29
07/2021

ICICI BANK 
LIMITED Vs 
POONAM SINGH 
AND ANR

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/29
25/2021

ICICI Bank Vs 
GIRDHARI LAL 
YADAV

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/29
24/2021

ICICI Bank Vs 
ANIL PURI

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/29
23/2021

ICICI Bank Vs 
FIROZ ALAM

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/29
22/2021

LAXMI 
PUBLICATIONS 
PVT LTD Vs 
AGROCORP 
LANDBASE PVT 
LTD AND ANR

GAURAV 
KOCHHAR(P),

CS 
(COMM)/29
52/2021

ICICI BANK 
LIMITED Vs 
RAMKESH AND 
ANR

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/29
50/2021

ICICI BANK 
LIMITED Vs 
SAGAR AND ANR

DEEPAK 
KAUSHIK(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

4 Central

25-08-2021 18.08.2021

25-08-2021 18.08.2021

26-08-2021 16.08.2021

26-08-2021 11.08.2021

26-08-2021 21.08.2021

26-08-2021 20.08.2021

26-08-2021 12.08.2021

26-08-2021 23.08.2021

26-08-2021 23.08.2021

27.08.2021 04.08.2021

27.08.2021 18.08.2021

28-08-2021 23.08.2021

28-08-2021 24.08.2021

28-08-2021 24.08.2021

28-08-2021 24.08.2021

Ms Nisha 
Saxena, 
District 
Judge, 
Commercial 
Court-04

CS 
(COMM)/29
48/2021

ICICI BANK 
LIMITED Vs RAVI 
NARAYAN

CHETNA 
BHALLA(P),

CS 
(COMM)/29
47/2021

ICICI BANK 
LIMITED Vs JYOTI 
BASOYA

CHETNA 
BHALLA(P),

CS 
(COMM)/29
88/2021

ICICI BANK 
LIMITED Vs 
BHARAT KUMAR

HEMANT 
GUPTA(P),

CS 
(COMM)/29
87/2021

ICICI BANK 
LIMITED Vs AMIT 
GODARA

HEMANT 
GUPTA(P),

CS 
(COMM)/29
77/2021

ICICI BANK 
LIMITED Vs 
ROHIT AND ANR

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/29
86/2021

ICICI BANK 
LIMITED Vs 
SMRITEE 
KULSHRESHTHA

SATISH 
KUMAR(P),

CS 
(COMM)/29
84/2021

M/S PARAS 
ALUMINIUM PVT 
LTD Vs EFFICIENT 
EQUIPMENT AND 
Ors

ARUN KUMAR 
YADAV(P),

CS 
(COMM)/29
72/2021

ICICI Bank Vs 
HIMANSHU 
GUPTA

ALOK 
KUMAR(P),

CS 
(COMM)/29
80/2021

ICICI Bank Vs 
LINEAR 
MARKETING PLTD

ALOK 
KUMAR(P),

CS (COMM)-
3003./2021

SANDEEP METALS 
VS. ROYAL IMPEX

SH. SANJAY 
KUMAR SINGH

CS (COMM)-
3005/2021

M/S M.K. 
ENTERPRISES VS. 
M/S VOHRA 
RUBBER AND 
ELECTRICALS

SH. AJAY 
KUMAR

CS 
(COMM)/30
32/2021

ICICI BANK 
LIMITED Vs M D 
JUBAR

ALOK 
KUMAR(P),

CS 
(COMM)/30
31/2021

ICICI BANK 
LIMITED Vs 
SALIM

SATISH 
KUMAR(P),

CS 
(COMM)/30
30/2021

ICICI BANK 
LIMITED Vs SAJID 
HUSSAIN

SATISH 
KUMAR(P),

CS 
(COMM)/30
29/2021

CANARA BANK (E-
SYNDIACTE 
BANK) Vs MANISH 
DEHAR

Rekha 
Rustagi(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

4 Central

31-08-2021 21-08-2021

31-08-2021 24.08.2021

31-08-2021 24.08.2021

31-08-2021 24.08.2021

31-08-2021 24.08.2021

31-08-2021 21.08.2021
5 Central

SATISH KR 03.08.2021 28.07.2021

SATISH KR 03.08.2021 28.07.2021

ALOK KUMAR 03.08.2021 30.07.2021

ALOK KUMAR 04.08.2021 30.07.2021

ADITI GUPTA 04.08.2021 12.07.2021

SATISH KR 04.08.2021 28.07.2021

ALOK KUMAR 04.08.2021 30.07.2021

SATISH KR 04.08.2021 28.07.2021

RAJIV NARAIN 04.08.2021 16.04.2021

04.08.2021 28.07.2021

Ms Nisha 
Saxena, 
District 
Judge, 
Commercial 
Court-04

CS 
(COMM)/30
49/2021

ICICI BANK 
LIMITED Vs 
YOGENDER 
GUPTA

CHETNA 
BHALLA(P),

CS 
(COMM)/30
51/2021

ICICI BANK 
LIMITED Vs VIJAY 
KUMAR

SATISH 
KUMAR(P),

CS 
(COMM)/30
52/2021

ICICI BANK 
LIMITED Vs VIKAS 
KUMAR SINGH

SATISH 
KUMAR(P),

CS 
(COMM)/30
53/2021

ICICI BANK 
LIMITED Vs VIKAS 
KAPOOR

SATISH 
KUMAR(P),

CS 
(COMM)/30
50/2021

ICICI BANK 
LIMITED Vs 
SATISH KUMAR

SATISH 
KUMAR(P),

CS 
(COMM)/30
48/2021

ICICI BANK 
LIMITED Vs 
DEEPAK SHARMA

CHETNA 
BHALLA(P),

Sh. Ashwani 
Kr. Sarpal, 
District 
Judge, 
Commercial 
Court-05

CS COMM – 
2646/21

ICICI BANK LTD 
V/S KULDEEP 
SINGH 

CS COMM – 
2645/2021

ICICI BANK LTD 
V/S NEHA

CS COMM – 
2644/21

ICICI BANK LTD 
V/S GAGANDEEP 
SINGH GUZRAL

CS COMM – 
2686/21

ICICI BANK LTD 
V/S DEEPAK 
BHATIA

OMP (I) 
COMM – 
1312/21

KOTAK 
MAHINDRA 
PRIME V/S 
HINDUSTAN 
AMUSMENT

CS COMM – 
2684/21

ICICI BANK LTD 
V/S NANDA 
KUMARI

CS COMM – 
2679/21

ICICI BANK LTD 
V/S SOURABH 
ABROL

CS COMM – 
2676/21

ICICI BANK LTD 
V/S NEKI YADAV

CS COMM – 
2672/21

IDBI BANK LTD 
V/S VISHAL KR 
SINGH

CS COMM – 
2668/21

ICICI BANK LTD 
V/S ANUJ YADAV

CHETNA 
BHALLA



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

5 Central

04.08.2021 28.07.2021

JAGDISH 05.08.2021 02.08.2021

05.08.2021 02.08.2021

05.08.2021 28.07.2021

SATISH KR 05.08.2021 30.07.2021

05.08.2021 28.07.2021

05.08.2021 30.07.2021

SHIV KUMAR 05.08.2021 ON LINE

07.08.2021 03.08.2021

VIKAS  CHOPRA 07.08.2021 03.08.2021

VIKAS  CHOPRA 07.08.2021 03.08.2021

VIKAS  CHOPRA 09.08.2021 03.08.2021

VIKAS  CHOPRA 09.08.2021 03.08.2021

SATISH KR 09.08.2021 04.08.2021

09.08.2021 04.08.2021

VIKAS  CHOPRA 09.08.2021 03.08.2021

09.08.2021 02.08.2021

SATISH KR 11.08.2021 04.08.2021

Sh. Ashwani 
Kr. Sarpal, 
District 
Judge, 
Commercial 
Court-05

CS COMM – 
2682/21

ICICI BANK LTD 
V/S SAURABH 
YADAV

CHETNA 
BHALLA

CS COMM – 
2718/21

ANITA CHHABRA 
V/S SURENDER 
KUMAR

CS COMM – 
2721/21

SURENDER KR 
AGGARWAL V/S 
PREM NATH GOEL

SURESH KR 
SHARMA

CS COMM – 
2723/21

ICICI BANK LTD 
V/S SHAHID 
HABIB

CHETNA 
BHALLA

CS COMM – 
2725/21

ICICI BANK LTD 
V/S YASEEN ALI

CS COMM – 
2726/21

ICICI BANK LTD 
V/S BABIR 
TANWAR

CHETNA 
BHALLA

CS COMM – 
2729/21

RAM NIWAS GOEL 
V/S SDMC

AVINASH K 
TRIVEDI

CS COMM – 
2730/21

ABHISHEK JAIN 
V/S M/S 
IYIKATECH P LTD

CS COMM – 
2762/21

ICICI BANK LTD 
V/S RAVISH KR

DEEPAK 
KAUSHIK

CS COMM – 
2760/21

ICICI BANK LTD 
V/S VIKAS KR 
CHABRA

CS COMM – 
2761/21

ICICI BANK LTD 
V/S NEERAJ 
KUMAR

CS COMM – 
2774/21

ICICI BANK LTD 
V/S GAURAV 
SRIVASTAVA

CS COMM – 
2776/21

ICICI BANK LTD 
V/S SHARWAN KR

CS COMM – 
2778/21

ICICI BANK LTD 
V/S RAVI KUMAR

CS COMM – 
2780/21

ICICI BANK LTD 
V/S RISING 
ENTERPRISES

DEEPAK 
KAUSHIK

CS COMM – 
2782/21

ICICI BANK LTD 
V/S MAHESH 

CS COMM – 
2783/21

ICICI BANK LTD 
V/S MOBILE CARE

DEEPAK 
KAUSHIK

CS COMM – 
2825/21

ICICI BANK LTD 
V/S JITENDRA KR



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

5 Central

MANISH DIWAN 11.08.2021 06.08.2021

SATISH KR 11.08.2021 06.08.2021

MANISH DIWAN 11.08.2021 06.08.2021

AMIT SETHI 12.08.2021 04.08.2021

13.08.2021 10.08.2021

EX – 319/21 RISHI KAPOOR 16.08.2021 28.06.2021

16.08.2021 09.08.2021

17.08.2021 11.08.2021

17.08.2021 10.08.2021

17.08.2021 11.08.2021

18.08.2021 12.08.2021

21.08.2021 14.08.2021

21.08.2021 06.05.2021

21.08.2021 14.08.2021

21.08.2021 12.08.2021

SHAMSHUDDIN 21.08.2021 06.08.2021

Sh. Ashwani 
Kr. Sarpal, 
District 
Judge, 
Commercial 
Court-05

CS COMM – 
2822/21

ICICI BANK LTD 
V/S YOGESH 
KUMAR

CS COMM – 
2824/21

ICICI BANK LTD 
V/S UNIBERA 
DEVELOPERS

CS COMM – 
2823/21

ICICI BANK LTD 
V/S VIDHI 
CLOTHING 

CS COMM – 
2830/21

M/S KULVINDER 
DISTRIBUTORS P 
LTD V/S M/S 
INTERNATIONAL 
COMBUSTON

CS COMM – 
2844/21

ASIAN GEN 
AGENCIES V/S 
PRAVEEN KR

RAMAKANT 
SHUKLA

LISTENUP INDIA 
HEARING 
SOLUTION V/S  
RAPHA SPEECH & 
HEARING 

CS COMM – 
2856/21

ICICI BANK LTD 
V/S PUNEET 
SUNEJA

DEEPAK 
KAUSHIK

CS COMM – 
2875/21

ICICI BANK LTD 
V/S RAVINDER 
KUMAR

DEEPAK 
KAUSHIK

CS COMM – 
2874/21

ICICI BANK LTD 
V/S PRAKASH 
SHAURABH

DEEPAK 
KAUSHIK

CS COMM – 
2870/21

ICICI BANK LTD 
V/S PREM 
PRAKASH 

DEEPAK 
KAUSHIK

CS COMM – 
2884/21

ICICI BANK LTD 
V/S NITIN GUPTA

DEEPAK 
KAUSHIK

CS COMM – 
2899/21

ICICI BANK LTD 
V/S RAMESH 
CHANDER

DEEPAK 
KAUSHIK

CS COMM – 
2900/21

INDIAN BANK V/S 
HINDUSTAN 
AGENCIES 

NRIMAL 
MISHRA

CS COMM – 
2901/21

ICICI BANK LTD 
V/S PRAVEEN 
KUMAR

DEEPAK 
KAUSHIK

CS COMM – 
2891/21

JANKI 
ENTERPRISES V/S 
M/S MANGALAM

CS COMM – 
2892/21

ANSHUL GUPTA 
V/S  MANOJ KR



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

5 Central

23.08.2021 16.08.2021

23.08.2021 16.08.2021

24.08.2021 17.08.2021

SATISH KR 25.08.2021 19.08.2021

SATISH KR 25.08.2021 19.08.2021

25.08.2021

25.08.2021 18.08.2021

HARMESH KR 25.08.2021 ON LINE

26.08.2021 21.08.2021

26.08.2021 21.08.2021

ALOK KUMAR 26.08.2021 23.08.2021

ALOK KUMAR 26.08.2021 23.08.2021

26.08.2021 21.08.2021

ALOK KUMAR 26.08.2021 23.08.2021

ALOK KUMAR 28.08.2021 23.08.2021

SATISH KR 28.08.2021 24.08.2021

SATISH KR 28.08.2021 24.08.2021

SATISH KR 28.08.2021 24.08.2021

Sh. Ashwani 
Kr. Sarpal, 
District 
Judge, 
Commercial 
Court-05

CS COMM – 
2906/21

ICICI BANK LTD 
V/S 
DHARMANDER 
KR

DEEPAK 
KAUSHIK

CS COMM – 
2905/21

ICICI BANK LTD 
V/S RINKU SINGH 
TOMAR

DEEPAK 
KAUSHIK

CS COMM – 
2917/21

ICICI BANK LTD 
V/S AQEEB 
SALAM

DEEPAK 
KAUSHIK

CS COMM – 
2930/21

ICICI BANK LTD 
V/S MAHESH 
KUMAR

CS COMM – 
2932/21

ICICI BANK LTD 
V/S SHAMEY 

CS COMM – 
2934/21

ICICI BANK LTD 
V/S HYDROBATHS 
RAMCO

CHETNA 
BHALLA

18.08.2021 & 
28.07.2021

CS COMM – 
2935/21

ICICI BANK LTD 
V/S VIPIN BHATIA

CHETNA 
BHALLA

CS COMM – 
2926/21

MAYANK 
ENTERPRISES V/S 
M/S MSG 
INFRABUILD

CS COMM – 
2956/21

ICICI BANK LTD 
V/S TRISHUL 
TOWERS

DEEPAK 
KAUSHIK

CS COMM – 
2957/21

ICICI BANK LTD 
V/S SALMAN 
KHAN

DEEPAK 
KAUSHIK

CS COMM – 
2960/21

ICICI BANK LTD 
V/SSHREE 
TRIHNKAR TOUR

CS COMM – 
2962/21

ICICI BANK LTD 
V/S RAJ KUMAR

CS COMM – 
2967/21

ICICI BANK LTD 
V/S RAMKESH 

DEEPAK 
KAUSHIK

CS COMM – 
2973/21

ICICI BANK LTD 
V/S GREEN MEK 
TECHNOLOGY

CS COMM – 
3006/2021

ICICI BANK LTD 
V/S RAM KRIPAL

CS COMM – 
3010/21

ICICI BANK LTD 
V/S SARANJEET 
KAUR

CS COMM – 
3011/21

ICICI BANK LTD 
V/S ZAWWAR 
REHMAN

CS COMM – 
3014/21

ICICI BANK LTD 
V/S VISHAL BEDI



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

5 Central

28.08.2021 23.08.2021

28.08.2021 03.08.2021

28.08.2021 03.08.2021

28.08.2021 03.08.2021

31.08.2021 03.08.2021

31.08.2021 21.08.2021

31.08.2021 21.08.2021

SATISH KR 31.08.2021 24.08.2021

31.08.2021 11.08.2021
6 Central

09-08-2021 02-08-2021

10-08-2021 02-08-2021

28-08-2021 16-08-2021
7 West NIL

8 West NIL

9 NEW DELHI

02-08-2021 13-03-2021

Sh. Ashwani 
Kr. Sarpal, 
District 
Judge, 
Commercial 
Court-05

CS COMM – 
3017/21

ARUN KR 
MURARKA V/S 
RAJESH 
SULTANIA

VIRENDRA 
SINHA

OMP (I) 
COMM – 
1343/21

AXIS BANK LTD 
V/S CHAMAKAUR 
SINGH 

MAYANK 
MAHAJAN

OMP (I) 
COMM – 
1344/21

AXIS BANK LTD 
V/S HARISH 
SEHGAL

MAYANK 
MAHAJAN

OMP (I) 
COMM – 
1345/21

AXIS BANK LTD 
V/S AMIT 

MAYANK 
MAHAJAN

OMP (I) 
COMM – 
1352/2

AXIS BANK LTD 
V/S DASHRATH

MAYANK 
MAHAJAN

CS COMM – 
3045/21

ICICI BANK LTD 
V/S SUMEET 
GOEL

CHETNA 
BHALLA

CS COMM – 
3044/21

ICICI BANK LTD 
V/S VINOD

CHETNA 
BHALLA

CS COMM – 
3043/21

ICICI BANK LTD 
V/S SUKHDEV 
SINGH BISHT

CS COMM – 
3042/21

M/S RUNGTA 
IRRIGATON LTD 
V/S M/S SHIV 
PIPE TRAD

SHASHANK 
GUPTA

SH. 
MANMOHAN 
SHARMA, 
DISTRICT 
JUDGE(COM
MERCIAL)-
06, 
CENTRAL

CS 
COM/2805/
2021

RAM NIWAS GOEL 
VS SOUTH NDMC

AVNISH KUMAR 
ADVOCATE

CS 
COM/2816/
2021

HINDUSTAN 
METAL CASE 
HOUSE VS SWETA 
RAJ

SAHIL 
MAHAJAN 
ADVOCATE

CS COM/ 
3027/2021

RAJ TRADING 
COM VS VIKAS 
KAPOOR 

SURENDER 
KUMAR 
SHARMA 
ADVOCATE

Sh. Dinesh 
Bhatt , DJ 
(Commercial 
Court)-01

Sh. Gurdeep 
Singh, DJ 
(Commercial 
Court)-02

SH. 
SANJEEV 
JAIN, 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
01

CS 
(COMM.)/26
2/2021

THE SUPREME 
INDUSTRIES LTD. 
Vs ALOK KUMAR 
AGARWAL

SH. NEERAJ 
GOGIA



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

9 NEW DELHI

02-08-2021 01-07-2021

03-08-2021 29-07-2021

06-08-2021 09-06-2021

11-08-2021 04-08-2021

11-08-2021 29-07-2021

13-08-2021 08-07-2021

26-08-2021 09-08-2021

26-08-2021 01-08-2021

26-08-2021 17-08-2021

28-08-2021 17-03-2021

SH. 
SANJEEV 
JAIN, 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
01 CS 

(COMM.)/26
4/2021

TC GLOBAL INDIA 
PRIVATE LIMITED 
Vs UNITED 
KNOWLEDGE 
EDUCATION 
CONSULTANTS 
PRIVATE LIMITED

SH. SAGAR 
CHAWLA

CS 
(COMM.)/26
6/2021

BROMPTON 
LIFESTYLE 
BRANDS PVT. 
LTD. Vs RIVERIA 
COMMERCIAL 
DEVELOPERS 
LIMITED

MS. SHIVEE 
PANDEY

CS 
(COMM.)/27
0/2021

REALISTIC 
REALTORS THR 
VIVEK LOHUMI Vs 
MS SHIPRA 
HOTEL LTD

SH. BHARAT 
GUPTA

CS 
(COMM.)/29
0/2021

PERFECT PREFAB 
SYSTEM Vs JRS 
INFRA

SH. 
GAYANENDRA 
SWARUP  
GANGWAR

CS 
(COMM.)/29
1/2021

MMT 
DISTRIBUTORS 
PVT LTD Vs SAN 
INFOTECH 
SERVICES

SH. RANBIR 
SINGH

CS 
(COMM.)/30
1/2021

HOUSING 
DEVELOPEMENT 
FINANCE CORP 
LTD Vs MR. SUNIL 
KUMAR

SH. MANDIRA 
MITRA

CS 
(COMM.)/32
5/2021

DAGA TRADING 
COMAPNY 
PRIVATE LIMITED 
Vs KANWARJEET 
SINGH AND ORS

SH. SANJAY 
KUMAR

CS 
(COMM.)/32
6/2021

M/S. CONTINUUM 
AVIATION 
PRIVATE LIMITED 
Vs M/S. SAR 
AVIATION 
SERVICES 
PRIVATE LIMITED

SH. VINOD 
KUMAR DUBEY

CS 
(COMM.)/32
7/2021

PUMA SE Vs MR 
AKASH BANSAL 
TRADING AS 
UNIQUE 
ENTERPRISE

MS. PAYAL 
KALHAN

CS 
(COMM.)/32
9/2021

HOUSING 
DEVELOPEMENT 
FINANCE CORP 
LTD Vs RAUSHAN 
KUMAR

SH. ABHISHEK 
NAIK



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

9 NEW DELHI

28-08-2021 19-08-2021

28-08-2021 17-03-2021

28-08-2021 17-03-2021

31-08-2021 25-08-2021

10 NEW DELHI

05.08.2021 13.07.2021

07.08.2021 16.10.2020

07.08.2021 16.10.2020

09.08.2021 10.03.2021

09.08.2021 28.05.2019

11.08.2021 28.07.2021

SH. 
SANJEEV 
JAIN, 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
01

CS 
(COMM.)/33
0/2021

HOUSING 
DEVELOPEMENT 
FINANCE CORP 
LTD Vs MR. 
SORABH PANDOH

SH. ABHISHEK 
NAIK

CS 
(COMM.)/33
1/2021

HOUSING 
DEVELOPEMENT 
FINANCE CORP 
LTD Vs GAUTAM 
AURORA

SH. ABHISHEK 
NAIK

CS 
(COMM.)/33
2/2021

HOUSING 
DEVELOPEMENT 
FINANCE CORP 
LTD Vs MR. SUMIT 
AGARWAL

SH. ABHISHEK 
NAIK

CS 
(COMM.)/33
8/2021

M/S EOS CAPITAL 
ADVISORS PVT 
LTD Vs M/S 
AGROH KODINAR 
VERAVAL 
HIGHWAYS PVT 
LTD.

SH. MANASHWY 
JHA

SH. 
GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
02

EX. 
143/2021

DEEPAK MEHTA  
VS.  DELHI 
METRO RAIL 
CORPORATION

MR. 
RAVINDER 
SINGH

OMP (I) 
(COMM.) 
NO. 
140/2021

KOTAK 
MAHINDRA 
PRIME LTD.  VS.  
PUSHPENDRA 
SINGH

MS. ADITI 
GUPTA & CO.

OMP (I) 
(COMM.) 
NO. 
138/2021

KOTAK 
MAHINDRA 
PRIME LTD.  VS.  
RAM SAJIVAN

MS. ADITI 
GUPTA & CO.

CS(COMM.) 
NO. 
284/2021

VOLVOLINE 
CUMMINS PVT. 
LTD.  VS.  
NAMAKKAL AUTO 
DIESAL WORKS 
AND ANR.

MR. RAKESH 
WADHWA

CS(COMM.) 
NO. 
283/2021

VOLVOLINE 
CUMMINS PVT. 
LTD.  VS.  CYNOX 
NETWORK PVT. 
LTD. AND ORS.

MR. RAKESH 
WADHWA

CS(COMM.) 
NO. 
292/2021

AMBIENCE 
COMMERCIAL 
DEVELOPERS 
PVT. LTD.  VS.  
KAWLS KITCHEN 
TECHNOLOGIES 
PVT. LTD.

FIDE LEGAL 
ADVOCATES 
OF 
SOLICITORS



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

10 NEW DELHI

EX. 151/2021 11.08.2021 15.07.2021

13.08.2021 17.12.2020

13.08.2021 08.07.2021

16.08.2021 25.02.2021

16.08.2021 06.08.2021

16.08.2021 12.07.2021

21.08.2021 11.08.2021

23.08.2021 28.07.2021

23.08.2021 02.08.2021

24.08.2021 09.08.2021

21.08.2021 29.07.2021

SH. 
GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
02

VATIKA HOTEL 
PVT. LTD.  VS.  
BHARAT 
PETROLEUM 
CORPORATION 
LTD.

MS. PARERNA 
SHARMA

CS (COMM.) 
302/2021

KANCHAN 
MANGLA VS. 
CROWN IMPEX 
HOUSE

MR. ASHISH 
CHAUHAN

CS (COMM.) 
303/2021

HOUSING 
DEVELOPMENT 
FINANCE 
CORPORATION 
LTD. VS. MR. 
CHANDAN 
BHATIA

MS. MANDIRA 
MITRA

CS (COMM.) 
307/2021

AJAY KAPOOR  VS. 
 DSV AIR AND SEA 
PVT. LTD.

MR. GAURAV 
GUPTA

CS (COMM.) 
306/2021

HG GRAPHICS 
PVT. LTD.  
VIAROMANAA 
FASHION INDIA 
PVT. LTD.

MR. JEEVESH 
MEHTA

OMP (I) 
(COMM.) 
NO. 
152/2021

INOX AIR 
PRODUCTS 
LIMITED VS. 
AUTOLITE INDIA 
LIMITED

MR. ATUL 
SHANKAR 
MATHUR

CS (COMM.) 
316/2021

AMIT THAPA VS. 
ICICI LOMBARD 
GENERAL 
INSURANCE CO. 
LTD. AND ANR.

MS. TOSHI 
SHARMA

OMP (I) 
(COMM.) 
NO. 
155/2021

ORIX LEASING 
AND FINANCIAL 
SERVICES INDIA 
LTD. VS. ASGAR 
KHAN & OTHR.

MR. ASHWANI 
KUMAR 
SARPAL

OMP  
(COMM.) 
NO. 79/2021

LARSEN AND 
TOUBRO LTD. VS. 
SUPREME HOUSE 
KEEPING 
SERVICES PVT. 
LTD.

MS. SUJATA 
RAO

EX. NO. 
160/2021

KOTAK 
MAHINDRA BANK 
LTD VS. RAVI 
SINGH

MR. VEERU 
PAL

CS (COMM.) 
317/2021

HT MEDIA LTD 
VS. MY FAMILY 
DENTIST

BAJAJ & 
BAJAJ 
ASSOCIETS



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

10 NEW DELHI

28.08.2021 17.03.2021

28.08.2021 17.03.2021

31.08.2021 23.08.2021

31.08.2021 17.08.2021

11 NEW DELHI

05-08-2021 03-08-2021

06-08-2021 05-08-2021

07-08-2021 05-08-2021

09-08-2021 06-08-2021

09-08-2021 06-08-2021

10-08-2021 07-08-2021

SH. 
GURVINDER 
PAL SINGH, 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
02

CS (COMM.) 
334/2021

HOUSING 
DEVELOPMENT 
FIN. CORP. LTD. 
VS. SHAMSHER 
SINGH

AGARWAL 
JETELY & CO.

CS (COMM.) 
335/2021

HOUSING 
DEVELOPMENT 
FIN. 
CORPORATION 
LTD. VS. AJAY 
KUMAR GUPTA & 
ANR.

AGARWAL 
JETELY & CO.

CS (COMM.) 
399/2021

REALISTIC 
REALTORS PVT 
LTD. VS. KARTIK 
KUMAR MISRA 
ANR

MR. BHARAT 
GUPTA

OMP  
(COMM.) 
NO. 83/2021

VARDHMAN 
INFRADEVELOPE
RS PVT LTD. VS. 
GURMEET SINGH 
HUF

MR. 
PARSHANT 
KATARA

SH. SANJIV 
JAIN, 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
03

CS 
(COMM)/26
9/2021

BRAHMOS 
AEROSPACE 
PRIVATE LIMITED 
Vs AVIATOR 
SHOPPER

ANJU 
AGRAWAL(P),

CS 
(COMM)/27
1/2021

BROMPTON PVT 
LTD Vs DLF 
EMPORIO 
LLIMITED

Shivee 
Pandey(P),

CS 
(COMM)/27
3/2021

CENTRAL BANK 
OF INDIA Vs M/S 
ASHWA PRINTING 
PROCESS

Ankit Kumar 
Maurya(P),

CS 
(COMM)/27
6/2021

DAGA TRADING 
COMAPNY 
PRIVATE LIMITED 
Vs SHRI PREJESH 
RAJA GOPALAN 
AND ANR

SANJAY 
KUMAR(P),

CS 
(COMM)/28
2/2021

RR EXPRESS PVT 
LTD Vs KNIT 
CRAFT APPAREL 
INTERNATIONAL 
PVT LTD

MORESHWAR 
PRASAD(P),

CS 
(COMM)/28
7/2021

REVEX 
PLASTICISERS 
PVT LTD Vs INOVA 
ENTERPRISES 
PVT LTD AND ORS

BHARAT 
GUPTA(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

11 NEW DELHI

10-08-2021 07-08-2021

10-08-2021 07-08-2021

12-08-2021 09-08-2021

12-08-2021 09-08-2021

12-08-2021 09-08-2021

16-08-2021 12-08-2021

16-08-2021 12-08-2021

21-08-2021 16-08-2021

23-08-2021 16-08-2021

23-08-2021 21-08-2021

23-08-2021 21-08-2021

23-08-2021 21-08-2021

SH. SANJIV 
JAIN, 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
03

CS 
(COMM)/28
9/2021

VECTUS 
INDUSTRIES LTD 
Vs ADARSH 
KUMAR AND ORS

NEERAJ 
GOGIA(P),

CS 
(COMM)/28
8/2021

REVEX 
ENTERPRISES 
PVT LTD Vs ARUN 
DAS R

BHARAT 
GUPTA(P),

CS 
(COMM)/29
7/2021

ECOM EXPRESS 
PRIVATE LIMITED 
Vs DARK AGE 
INDIA PVT LTD

ASHISH 
VIRMANI(P),

CS 
(COMM)/29
8/2021

IDBI BANK Vs SH 
NOOR ALAM

VIVEK 
KUMAR(P),

CS 
(COMM)/29
9/2021

M/S CORROSION 
ENGINEERS 
PVTLTD Vs M/S 
ROBERTS AND 
ENGINEERS 
THROUGH ITS 
MANAGING 
PARTNER

SHASHWAT 
KUMAR(P),

CS 
(COMM)/30
4/2021

ICICI BANK Vs 
ABHAY KUMAR 
PARASARI

ALOK 
KUMAR(P),

CS 
(COMM)/30
5/2021

M/S GCIT GAS 
CONSERVATION 
INNOVATIVETEC
HNOLOGIES Vs 
MS SHYAMJI 
DISTRIBUTORS

PRANAV 
SHARMA(P),

CS 
(COMM)/30
8/2021

HT MEDIA LTD Vs 
SOMKIN ACES 
ENTERTAINMENT 
PVT LTD

PUNEET 
BAJAJ(P),

CS 
(COMM)/31
5/2021

HARI OM JINDAL 
Vs M/S BALARAKA 
FABRICON PVT 
LTD

KSHITIZ 
MAHIPAL(P),

CS 
(COMM)/311
/2021

HT MEDIA 
VENTURE LTD Vs 
M/S UNIT 83 
ADVERTISING INC

PUNEET 
BAJAJ(P),

CS 
(COMM)/31
2/2021

HT MEDIA 
VENTURE LTD Vs 
CBIGS 
ADVERTISING 
PVT LTD

PUNEET 
BAJAJ(P),

CS 
(COMM)/31
3/2021

HT MEDIA LTD Vs 
CBIGS 
ADVERTISING 
PVT LTD

PUNEET 
BAJAJ(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

11 NEW DELHI

23-08-2021 21-08-2021

24-08-2021 21-08-2021

25-08-2021 23-08-2021

26-08-2021 24-08-2021

28-08-2021 26-08-2021

10-08-2021 07-08-2021

BHARAT GUPTA 31-08-2021 26-08-2021

12 SOUTH NIL

13 Chetna Bhalla
04.08.2021 28.07.2021

04.08.2021 12.04.2021

04.08.2021 09.04.2021

SH. SANJIV 
JAIN, 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
03

CS 
(COMM)/31
4/2021

HT MEDIA 
VENTURE LTD Vs 
ADGEAR MEDIA 
PVT LTD

PUNEET 
BAJAJ(P),

CS 
(COMM)/32
3/2021

NIMITAYA 
INFOTECH PVT 
LTD Vs THE AXIS 
TRUSTEE 
SERVICES 
LIMITED and Ors

ZAIN AHMED 
KHAN(P),

CS 
(COMM)/32
4/2021

M/S BLUE 
HEAVEN 
COSMETICS 
PRIVATE LIMITED 
Vs DEEPAK 
ARORA

Sanjay 
Aggarwal(P),

CS 
(COMM)/32
8/2021

NORTHERN 
STEEL AND 
GENERAL MILLS 
PRIVATE LIMITED 
Vs MR 
KANWARJEET 
SINGH AND ORS

SANJAY 
KUMAR(P),

CS 
(COMM)/33
3/2021

DAULAT RAM 
GARG AND ANR Vs 
DINESH GARG 
AND ORS

SHAILEN 
BHATIA(P),

CS 
(COMM)/28
6/2021

M/S. JIL 
INFORMATION 
TECHNOLOGY 
LIMITED Vs. M/S. 
QI NETWORK 
ENTERPRISE 
PRIVATE LIMITED

SANDEEP 
CHATTERJEE

CS 
(COMM)/33
7/2021

REALISTIC 
REALTORS PVT. 
LTD. Vs. M/S 
KABEER REALITY 
PVT. LTD.

SH. PREM 
KUMAR 
BHARTWAL 
DISTRICT 
JUDGE 
(COMMERCI
AL COURT)-
01

SH. VINAY 
KUMAR 
KHANNA, 
dISTRICT 
JUDGE(COM
MERCIAL 
COURT)-03

CS(COMM)/
226/21

ICICI Bank Ltd Vs. 
Shanta Nagpal

CS(COMM)/
227/21

ICICI Bank Ltd Vs. 
Vijender Kumar

Puneet Kumar 
Bhalla

CS(COMM)/
228/21

ICICI Bank Ltd Vs. 
Deepak Kumar

Puneet Kumar 
Bhalla



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

13

SOUTH

06.08.2021 12.04.2021

06.08.2021 30.05.2021

06.08.2021 25.05.2021

07.08.2021 09-04-2021

07.08.2021 24/03/21

07.08.2021 06-07-2021

Deepak Kaushik 11.08.2021 02.07.2021

Deepak Kaushik 11.08.2021 02.07.2021

Deepak Kaushik 11.08.2021 02.07.2021

Deepak Kaushik 11.08.2021 09.07.2021

Deepak Kaushik 16.08.2021 19.04.2021

Deepak Kaushik 16.08.2021 19.04.2021

Deepak Kaushik 16.08.2021 19.04.2021

Deepak Kaushik 16.08.2022 19.04.2021

Deepak Kaushik 16.08.2023 19.04.2021

Deepak Kaushik 16.08.2024 03.07.2021

Deepak Kaushik 16.08.2025 03.07.2021

Deepak Kaushik 17.08.2021 09.07.2021

Deepak Kaushik 17.08.2021 09.07.2021

Deepak Kaushik 17.08.2021 09.07.2021

Deepak Kaushik 17.08.2021 02.07.2021

SH. VINAY 
KUMAR 
KHANNA, 
dISTRICT 
JUDGE(COM
MERCIAL 
COURT)-03

CS(COMM)/
230/21

ICICI Bank Ltd  Vs.  
Ram Pyar Bharti

Punit Kumar 
Bhalla

CS(COMM)/
231/21

ICICI Bank Ltd  Vs.  
Vilas Kumar

Punit Kumar 
Bhalla

CS(COMM)/
232/21

ICICI Bank Ltd  Vs.  
Vinod Kumar

Punit Kumar 
Bhalla

CS(COMM)/
233/21

ICICI Bank Ltd  Vs. 
Amrish Yadav

Punit Kumar 
Bhalla

CS(COMM)/
234/21

ICICI Bank Ltd  Vs. 
S & M Beyond 
Fashion

Punit Kumar 
Bhalla

CS(COMM)/
235/21

ICICI Bank Ltd  Vs. 
Kamal Maheshwari

Punit Kumar 
Bhalla

CS(COMM)/
240/21

ICICI Bank Ltd Vs. 
Preeti Vishwanath

CS(COMM)/
241/21

ICICI Bank Ltd Vs. 
Pradeep Kumar

CS(COMM)/
242/21

ICICI Bank Ltd Vs. 
Manoj Chaudhary

CS(COMM)/
243/21

ICICI Bank Ltd Vs. 
Mohsin Khan

CS(COMM)/
255/21

ICICI Bank Ltd  Vs.  
Pawan Kumar

CS(COMM)/
256/21

ICICI Bank Ltd  Vs.  
Narender Yadav

CS(COMM)/
257/21

ICICI Bank Ltd  Vs.  
Ishwar Chand

CS(COMM)/
258/21

ICICI Bank Ltd  Vs.  
Jaideep Panwar

CS(COMM)/
259/21

ICICI Bank Ltd  Vs.  
Neetu Bajpayee

CS(COMM)/
260/21

ICICI Bank Ltd  Vs. 
Sachin Kumar

CS(COMM)/
261/21

ICICI Bank Ltd  Vs. 
Sanchi Arora

CS(COMM)/
266/21

ICICI Bank Ltd  Vs. 
Manav Tex Print

CS(COMM)/
267/21

ICICI Bank Ltd  Vs. 
Shyam Sunder 
Khandelwal

CS(COMM)/
268/21

ICICI Bank Ltd  Vs. 
Pankaj Bisht

CS(COMM)/
269/21

ICICI Bank Ltd  Vs. 
Neeraj Narwat



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

13

SOUTH

Deepak Kaushik 17.08.2021 02.07.2021

Deepak Kaushik 17.08.2021 03.07.2021

Deepak Kaushik 17.08.2021 09.07.2021

Deepak Kaushik 17.08.2021 09.07.2021

Angad Mehta 18.08.2021 11.08.2021

14

07-08-2021 30.07.2021

07-08-2021

11-08-2021 31.07.2021

11-08-2021 31.07.2021

11-08-2021 30.07.2021

27-08-2021 03.08.2021

27-08-2021 23.08.2021

27-08-2021 22.06.2021

SH. VINAY 
KUMAR 
KHANNA, 
dISTRICT 
JUDGE(COM
MERCIAL 
COURT)-03

CS(COMM)/
270/21

ICICI Bank Ltd  Vs. 
Sarita

CS(COMM)/
271/21

ICICI Bank Ltd  Vs. 
Sanjay Sharma

CS(COMM)/
272/21

ICICI Bank Ltd  Vs. 
Shantanu Singh

CS(COMM)/
273/21

ICICI Bank Ltd  Vs. 
Shahar Yar Khan

OMP 
(COMM) M/s. C.P. Rama Rao 

Vs National 
Highways Authority 
of India

SH. RAJ 
KUMAR 
CHAUHAN, 
LD. 
DISTRICT 
JUDGE 
(COMMERCI
AL-COURT), 
SOUTH-
EAST, SAKET 
COURT

SOUTH-
EAST

CS 
(COMM)/29
5/2021

M/S INAYA 
ADVERTISING Vs 
M/S INTERSPACE 
COMMUNICATIO
NS PRIVATE 
LIMITED

MOHAMMAD 
HASIBUDDIN(P)
,

CS 
(COMM)/29
4/2021

MS G T M 
TEXTILES  LLP Vs 
SANYA KOCHHAR

ANIL KUMAR 
SHARMA(P),

CS 
(COMM)/30
0/2021

RHYTHM 
PROFESSIONALS 
LLP Vs PINKI 
AGARWAL

HEMANT 
KUMAR(P),

CS 
(COMM)/30
3/2021

RHYTHM 
PROFESSIONALS 
LLP Vs M/S SEWA 
STEEL PVT LTD

HEMANT 
KUMAR(P),

CS 
(COMM)/30
4/2021

MAGNIFICENT 
PROFESSIONAL 
ADVISORY LLP 
THROUGH AR Vs 
M/S SEWA STEEL 
PVT LTD

HEMANT 
KUMAR(P),

CS 
(COMM)/31
6/2021

M/S PORTRUCKS 
EQUIPMENTS PVT 
LTD Vs GURPREET 
KAUR GUJRAL

Serena 
Sharma(P),

CS 
(COMM)/31
7/2021

M/S ADITYA 
BIRLA FASHION 
AND RETAIL LTD 
Vs MRS SAROJ 
TANDON

RAJESH 
KAJLA(P),

CS 
(COMM)/32
6/2021

VIJAY KUMAR 
AGGARWAL Vs 
RAJSEKHAR

HEMANT 
GUPTA(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

15

MOHD. DANISH 02-08-2021 NA

02-08-2021 20-07-2021

23-08-2021 NA

03-08-2021 12-04-2021

23-08-2021 13-04-2021

23-08-2021 13-04-2021

27-08-2021 08-04-2021

23-08-2021 NA

23-08-2021 13-08-2021

23-08-2021 13-08-2021

23-08-2021 13-08-2021

25-08-2021 08-07-2021

MS. RAJ 
RANI 
MITRA, 
DISTRICT 
JUDGE 
(COMM-02), 
SOUTH EAST 
DISTRICT, 
SAKET 
COURTS, 
NEW DELHI

SOUTH-
EAST

CS/COMM/
263/2021

LOKESH KUMAR 
PATHAK VS 
RAJESH KUMAR

CS/COMM/
265/2021

ISSGF INDIA PVT. 
LTD VS LLOYD 
INSULATION 
INDIA CO.

ANKUR 
KASHYAP

CS/COMM/
287/2021

STATE BANK OF 
INDIA VS SARA 
BEGUM 

VARUN 
CHANDIOK(P),

CS 
(COMM)/26
9/2021(TM)

PARAMOUNT 
POLYTREAT 
CHEMICALS 
PRIVATE LIMITED 
Vs STAR 
SPECIALTIES 
POLYMERS 
PRIVATE LIMITED

RAVI 
CHAUHAN(P),

CS 
(COMM)/28
5/2021

M/S LEO 
CREATIONS PVT 
LTD Vs IMPERIA 
STRUCTURES LTD

VIKAS 
SAREEN(P),

CS 
(COMM)/28
6/2021

M/S LEO 
ROADLINES PVT 
LTD Vs IMPERIA 
STRUCTURES LTD

VIKAS 
SAREEN(P),

CS 
(COMM)/30
8/2021

VIPIN ARORA Vs 
MAX BUPA 
HEALTH 
INSURANCE 
COMPANY 
LIMITED

SAMEER 
NANDWANI(P),

CS 
(COMM)/28
8/2021

STATE BANK OF 
INDIA Vs 
NARENDER 
KUMAR

VARUN 
CHANDIOK(P),

CS 
(COMM)/29
3/2021

STATE BANK OF 
INDIA Vs 
NARENDER 
CHOPRA

VARUN 
CHANDIOK(P),

CS 
(COMM)/29
1/2021

STATE BANK OF 
INDIA Vs 
NARENDER 
KUMAR

VARUN 
CHANDIOK(P),

CS 
(COMM)/29
0/2021

STATE BANK OF 
INDIA Vs 
JITENDER GORA

VARUN 
CHANDIOK(P),

CS 
(COMM)/29
8/2021

PUNJAB AND 
SIND BANK Vs 
SANJOY KUMAR 
MONDAL

ARUN KUMAR 
SHUKLA(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

15

23-08-2021 13-08-2021

03-08-2021 14-07-2021

09-08-2021 07-07-2021

17-08-2021 12-08-2021

17-08-2021 30-07-2021

09-08-2021 15-07-2021

02-08-2021 NA

03-08-2021 NA

03-08-2021 20-07-2021

04-08-2021 16-07-2021

09-08-2021 02-08-2021

MS. RAJ 
RANI 
MITRA, 
DISTRICT 
JUDGE 
(COMM-02), 
SOUTH EAST 
DISTRICT, 
SAKET 
COURTS, 
NEW DELHI

SOUTH-
EAST

CS 
(COMM)/29
2/2021

STATE BANK OF 
INDIA Vs PREM 
PRAKASH

VARUN 
CHANDIOK(P),

CS 
(COMM)/26
6/2021

SAHIBJEET 
SINGH BAGA Vs 
SOUH DELHI 
MUNCIPAL 
CORPORATION

VIKAS 
SHARMA(P),

CS 
(COMM)/27
4/2021

NAGPAL FABRICS 
PVT LTD 
THROUGH A R 
NARENDER 
KUMAR Vs 
PREMSONS 
SOUTHEND 
THROUGH ITS 
PARTNERS

RAJIV 
MEHRA(P),

CS 
(COMM)/28
1/2021

CANARA BANK Vs 
MUKESH KUMAR 
GAHLOT

ANKUR 
AGGARWAL(P),

CS 
(COMM)/28
0/2021

STATE BANK OF 
INDIA Vs 
SWARNALATA 
ROUT

ANKUR 
AGGARWAL(P),

CS 
(COMM)/27
6/2021

THOMSON PRESS 
INDIA LTD Vs KB 
EDUCATIONAL 
SERVICES 
PRIVATE LIMITED

CHANDER 
SHEKHER 
CHAUDHARY(P)
,

CS 
(COMM)/26
4/2021

PURANDEEP 
SINGH Vs 
SAURABH ISSAR

SATYA 
PRAKASH 
YADAV(P),

CS 
(COMM)/26
8/2021 (TM)

M/S GLOBAL 
TECH INSTITUTE 
OF MANAGEMENT 
Vs MR RIYAZ 
AHMAD

MOHAMMAD 
HASIBUDDIN(P)
,

CS 
(COMM)/26
7/2021

SMTNISHA JAIN 
Vs MS GENISTA 
ENGINEERS PVT 
LTD

SANJAY 
GUPTA(P),

CS 
(COMM)/27
2/2021

M/S ADITYA 
BIRLA FASHION 
AND RETAIL LTD 
Vs AHLUWALIA 
CONTRACTS 
INDIA PRIVATE 
LIMITED

RAJESH 
KAJLA(P),

CS 
(COMM)/27
5/2021

SAMEEM ZAFFER 
Vs RAKHSHAN 
KHAN AND 
ANOTHER

Mohammad 
Aftab(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

15

12-08-2021 04-08-2021

12-08-2021 03-10-2020

25-08-2021 03-08-2021

25-08-2021 03-08-2021

18-08-2021 10-08-2021

26-08-2021 12-08-2021

27-08-2021 03-08-2021

23-08-2021 NA

24-08-2021 13-08-2021

28-08-2021 NA
16 EAST N. MAHABIR 24-0-2021 16-08-2021

26-08-2021 21-08-2021

MS. RAJ 
RANI 
MITRA, 
DISTRICT 
JUDGE 
(COMM-02), 
SOUTH EAST 
DISTRICT, 
SAKET 
COURTS, 
NEW DELHI

SOUTH-
EAST

CS 
(COMM)/27
7/2021

ARVEE TRADING 
COMPANY Vs 
MANISH 
SACHDEVA

SANJEEV 
KUMAR 
NARANG(P),

CS 
(COMM)/27
8/2021

PUNJAB 
NATIONAL BANK 
Vs RAJU AC 
SERVICES 
THROUGH ITS 
PROPRIETOR MR 
RAJU

SOURAV 
BAJAJ(P),

CS 
(COMM)/30
2/2021

ICICI BANK LTD 
Vs AJAY KUMAR

ALOK KUMAR 
(P)

CS 
(COMM)/30
1/2021

ICICI BANK LTD 
Vs AMAN GUPTA

ALOK KUMAR 
(P)

CS 
(COMM)/28
2/2021

ARVEE TRADING 
COMPANY Vs 
ASHOK KUMAR 
SHARMA

SANJEEV 
KUMAR 
NARANG(P),

CS 
(COMM)/30
7/2021

PUNJAB 
NATIONAL BANK 
Vs JITENDER 
KUMAR GAUTAM

INDERJEET 
SINGH(P),

CS 
(COMM)/30
9/2021

NIRULAS CORNER 
HOUSE PVT LTD 
Vs SOUTH ASIAN 
HOSPITALITY 
SERVICES PVT 
LTD

KULWANT 
KAUR(P),

CS 
(COMM)/28
9/2021

STATE BANK OF 
INDIA Vs HARDEV 
SINGH

VARUN 
CHANDIOK(P),

CS 
(COMM)/29
6/2021 

CANARA BANK Vs 
ANJANA PROP 
ANJANA 
ENGNEERING 
WORKS

SANJEEV  
CHOPRA(P),

CS 
(COMM)/31
0/2021(TM)

MASTER RAM 
NAMASIVAYA Vs 
MARUNADAN 
MALAYALI

RADHA 
KRISHANAN

SH. SANJAY 
SHARMA-I

CS (Comm) 
No. 
132/2021

INDIYAA 
DISTRIBUTION 
NETWORK LLP VS 
KRISHNKANT 
SINGH

CS (COMM) 
NO. 
134/2021

RAKESH CINE 
MEDIA PVT LTD 
VS DHANANJAY 
DHADKAN

RAKESH 
AGGARWAL



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

17 North-East

EX/90/2021 03-08-2021

EX/91/2021 03-08-2021

EX/92/2021 03-08-2021

EX/94/2021 05-08-2021

EX/95/2021 05-08-2021

EX/96/2021 05-08-2021

EX/97/2021 05-08-2021

EX/98/2021 05-08-2021

EX/100/2021 11-08-2021

CS (COMM)/47/2021 Mohit Kumar(P), 07-08-2021

EX/103/2021 18-08-2021

MS. SARITA 
BIRBAL, 
DISTRICT 
JUDGE, 
(COMMERCI
AL COURT)
(w.e.f- 
20.07.2021)

KOTAK 
MAHINDRA BANK 
LTD Vs MR AKHIL 
GUPTA

SUNIL 
SEHRAWAT(P),

court fees not 
filed

KOTAK 
MAHINDRA BANK 
LTD Vs 
UNIVERSAL 
ENTERPRISES 
INDIA

SUNIL 
SEHRAWAT(P),

court fees not 
filed

EDELWEISS 
RETAIL FINANCE 
LIMITED Vs SS 
TRADERS

Ankit Kumar 
Maurya(P),

court fees not 
filed

INDUSIND BANK 
LIMITED Vs 
SANDEEP

SURAJ 
CHOUDHARY(P)
,

court fees not 
filed

INDUSIND BANK 
LIMITED Vs 
SHREEJI INFRA 
SOLUTIONS PVT 
LTD

SURAJ 
CHOUDHARY(P)
,

court fees not 
filed

INDUSIND BANK 
LIMITED Vs 
SHREEJI INFRA 
SOLUTIONS PVT 
LTD

SURAJ 
CHOUDHARY(P)
,

court fees not 
filed

INDUSIND BANK 
LIMITED Vs 
SHREEJI INFRA 
SOLUTIONS PVT 
LTD

SURAJ 
CHOUDHARY(P)
,

court fees not 
filed

INDUSIND BANK 
LIMITED Vs FIROJ 
KHAN

SURAJ 
CHOUDHARY(P)
,

court fees not 
filed

SBI CARD AND 
PAYMENT 
SERVICE LTD Vs 
SATISH CHANDRA

KIRTY 
AGARWAL(P),

court fees not 
filed

MS VIRK 
HOSPITAL PVT 
LTD Vs MS MEGH 
MEDITECH PVT 
LTD

05.08.2021 
court fees 
filed offline

M/S 
CHOLAMANDALA
M INVESTMENT 
AND FINANCE CO 
LTD Vs MR 
SHAILENDER 
SINGH AND 
ANOTHER

ASHOK KUMAR 
VASHISHT(P),

court fees not 
filed



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

17 North-East

EX/102/2021 18-08-2021

EX/101/2021 18-08-2021

CS (COMM)/48/2021 24-08-2021

22.07.2021

CS (COMM)/49/2021 24-08-2021

03-08-2021

03-08-2021
18 SHAHDARA

02-08-2021 02-08-2021

pankaj(P), 03-08-2021 03-08-2021

03-08-2021 02-08-2021

D K Singh(P), 03-08-2021 03-08-2021

MS. SARITA 
BIRBAL, 
DISTRICT 
JUDGE, 
(COMMERCI
AL COURT)
(w.e.f- 
20.07.2021)

M/S 
CHOLAMANDALA
M INVESTMENT 
AND FINANCE CO 
LTD Vs MR 
MURARI SINGH 
AND ANOTHER

ASHOK KUMAR 
VASHISHT(P),

court fees not 
filed

M/S 
CHOLAMANDALA
M INVESTMENT 
AND FINANCE CO 
LTD Vs MR ASHOK 
KUMAR AND 
ANOTHER

ASHOK KUMAR 
VASHISHT(P),

court fees not 
filed

MR KARAN 
BHUTANI 
TRADING AS M/S 
KMSP 
INDUSTRIES Vs 
MRS 
RAJESHWARI 
PROPRIETOR OF 
M/S MICAH 
SINTERED 
PRODUCTS

RAKESH 
TIWARI(P),

AJAY JAIN 
TRADING AS 
HIMGIRI 
PLASTICS Vs 
PRAVEEN KUMAR 
CHAUHAN

NEERAJ 
GOGIA(P),

15.07.2021 
court fees 
filed offline

OMP(I)COM
M-20/2021

DASH LEASING 
FINANCE PVT LTD 
VS AMIT

NITISH 
PATHANIA

court fees not 
filed

OMP(I)COM
M-21/2021

DASH LEASING 
FINANCE PVT LTD 
VS SHAYAM 
SUNDER KANT

NITISH 
PATHANIA

court fees not 
filed

MS. 
NIVEDITA 
ANIL 
SHARMA

CS 
(COMM)/27
8/2021

CANARA BANK Vs 
RITA ROY

ESHU 
CHAUDHARY(P)
,

CS 
(COMM)/28
1/2021

ARUN KUMAR 
AGGARWALDIREC
TOR ASHISH 
CABLES PVT LTD 
Vs SUNITA 
KATARIYA

CS 
(COMM)/28
2/2021

M/S ART N GLASS 
INC Vs M/S 
GLAZING INDIA

SANJAY 
BAJAJ(P),

CS 
(COMM)/28
0/2021

INGENIOUS Vs 
M/S SAI SOLAR 
TECHNOLOGY 
PVT LTD



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

18 SHAHDARA

UDIT GOYAL(P), 06-08-2021 06-08-2021

06-08-2021 06-08-2021

10-08-2021 9-08-2021

10-08-2021 10-08-2021

10-08-2021 10-08-2021

10-08-2021 10-08-2021

13-08-2021 13-08-2021

18-08-2021 17-08-2021

23-08-2021 23-08-2021

24-08-2021 24-08-2021

MS. 
NIVEDITA 
ANIL 
SHARMA

CS 
(COMM)/29
3/2021

SURINDER KAUR 
VERMA-SENIOR 
CITIZEN Vs 
PARSVANATH 
DEVELPOERS 
THROUGH 
DIRECTORS

CS 
(COMM)/28
3/2021

SHAMIM AHMED 
PROP OF SHAMIM 
ANSARI AND CO 
Vs HAROON 
IBRAHIM PROP 
OF M/S HNI 
CONTRACTOR 
PARTNER

WAHID ALI 
KHAN(P),

CS 
(COMM)/28
8/2021

ICICI BANK LTD 
Vs DEVESH  
MISHRA

ALOK 
KUMAR(P),

CS 
(COMM)/28
6/2021

UNION BANK OF 
INDIA Vs M/S SAI 
HOMOEO 
AGENCIES AND 
ANR

RUPAK 
SRIVASTAVA(P),

CS 
(COMM)/28
4/2021

SHAKIL MALIK Vs 
M/S ZUBERI 
FIBERS PVT LTD

JAGDISH 
SETHI(P),

CS 
(COMM)/28
5/2021

STATE BANK OF 
INDIA Vs JAI LAL

GOPAL CHAND 
SHARMA(P),

CS 
(COMM)/29
1/2021

M/S NAV BHARAT 
ENTERPRISES Vs 
M/S PULLING 
AND LIFTING 
MACHINES 
PVTLTD

NIKHIL 
MALHOTRA(P),

CS 
(COMM)/30
0/2021

NGB 
DIAGNOSTICS PVT 
LTD THROUGH 
DIRECTOR 
RAKESH Vs 
SANDOR LIFE 
SCIENCES PVT 
LTD

RAJ KUMAR 
RATHORE(P),

CS 
(COMM)/29
9/2021

M/S RSPL 
LIMITED Vs 
SHREE SHYAM 
TREADING 
COMPANY

PRAKHAR 
SHARMA(P),

CS 
(COMM)/30
2/2021

DHEERAJ ARORA 
TRADING AS M/S 
STELLA INC Vs 
RAHUL TRADING 
AS RAHUL 
HANDLOOM

DHARMENDRA 
KUMAR 
YADAV(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

18 SHAHDARA

25-08-2021 24-08-2021

25-08-2021 25-08-2021

Suchita Dixit(P), 28-08-2021 28-08-2021
19 SHAHDARA

03-08-2021 26.07.2021

10-08-2021 22.07.2021

11-08-2021 08-07-2021

Vineet Taneja(P), 12-08-2021 26-07-2021

16-08-2021 13.082

21-08-2021 16.08.2021

23-08-2021 13-08.2021

21-08-2021 17.08.2021

MS. 
NIVEDITA 
ANIL 
SHARMA

CS 
(COMM)/30
4/2021

ADIDAS AG Vs 
MAHINDER 
SINGH @ BANTI

PRAMOD 
KUMAR 
SINGH(P),

CS 
(COMM)/30
3/2021

ASICS 
CORPORATION Vs 
ASHOK KUMAR

GAUTAM 
BHASIN(P),

CS 
(COMM)/31
3/2021

M/S RAJ 
MARKETING 
INDIA Vs M/S PJ 
ENTERPRISES

MS. 
SUKHVINDE
R KAUR

CS 
(COMM)/27
9/2021

BANK OF BARODA 
Vs SUNITA 
SHARMA PROP 
AMAN 
INSULATORS AND 
ELECTRICALS

UMESH 
JOSHI(P),

CS 
(COMM)/28
7/2021

M/S NOVA 
FORMWORKS PVT 
LTD Vs M/S 
RAJPUTANA 
CONSTRUCTIONS 
PVT LTD

SAJJAN KUMAR 
AGGARWAL(P),

CS 
(COMM)/28
9/2021

M/S AKSHAY 
ENTERPRISES Vs 
M/S ARNAV 
TEXTILE

MOHAMMAD 
BABAR(P),

CS 
(COMM)/29
0/2021

KRISH 
PACKAGING Vs R 
A OVERSEAS

CS 
(COMM)/29
4/2021

M/S RSPL 
LIMITED Vs 
GOOGLE LLC

ANIL KUMAR 
SAHU(P),

CS 
(COMM)/29
6/2021

NGB 
DIAGNOSTICS 
THROUGH 
RAKESH KUMAR 
MAURYA Vs 
SANDOR LIFE 
SCIENCES PVT 
LTD THROUGH 
ITS DIRECTORS

RAJ KUMAR 
RATHORE(P),

CS 
(COMM)/31
2/2021

RAKESH KUMAR 
JAIN Vs 
THROUGH ITS 
PROPRIETER SH 
ROHIT GUPTA S/O 
SH SANJAY 
GUPTA

GAURAV 
KUMAR(P),

CS 
(COMM)/29
8/2021

TRAVELOGY 
INDIA PVT LTD Vs 
SHANTI KUMAR 
JAIN

VISHAL 
PATEL(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

19 SHAHDARA

21-08-2021 18.08.2021

24-08-2021 16.08.2021

ASHISH(P), 24-08-2021 18.08.2021

ASHISH(P), 24-08-2021 18.08.2021

ASHISH(P), 24-08-2021 18.08.2021

25-08-2021 17.08.2021

25-08-2021 17.08.2021

25-08-2021 17.08.2021

MS. 
SUKHVINDE
R KAUR

CS 
(COMM)/29
7/2021

ANKUSH SHARMA 
PROPRIETOR 
ROYAL 
PERFUMERS Vs 
DIRECTOR/AR
NATURON 
HEALTHCARE 
LIMITED

PUSHKAR 
ARYAL(P),

CS 
(COMM)/30
1/2021

TK ELEVATOR 
INDIA PRIVATE 
LIMITED Vs ROY 
CONSTRUCTION 
CO

JITENDRA 
KUMAR(P),

CS 
(COMM)/32
7/2021

M/S PACIFIC 
PRODUCTS AND 
SOLUTION 
THROUGH ITS 
PROPRIETOR SH 
EJAUL SHAIKH Vs 
M/S GARUDA 
CONSTRUCTION 
AND 
CENGINEERING P 
LTD

CS 
(COMM)/32
1/2021

M/S PACIFIC 
PRODUCTS AND 
SOLUTION 
THROUGH ITS 
PROPRIETOR SH 
EJAUL  SHAIKH Vs 
M/S GLOBAL 
ZONE SANITARY 
INFRASTRUCTUR
E PRIVATE 
LIMITED

CS 
(COMM)/32
6/2021

M/S PACIFIC 
PRODUCTS AND 
SOLUTION 
THROUGH ITS 
PROPRIETOR  SH 
EJAUL SHAIKH Vs 
M/S GARGI 
FARMS

CS 
(COMM)/30
7/2021

UNDER ARMOUR 
INC Vs 
MAHINDER 
SINGH @ BANTI

PRAMOD 
KUMAR 
SINGH(P),

CS 
(COMM)/30
6/2021

CALVIN KLEIN 
TRADEMARK 
TRUST Vs 
MAHINDER 
SINGH @ BANTI

PRAMOD 
KUMAR 
SINGH(P),

CS 
(COMM)/30
5/2021

SRG TRADERS 
PRIVATE LIMITED 
Vs SUHAS RAI

GAURAV 
KOCHHAR(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

19 SHAHDARA

26-08-2021 24.08.2021

26-08-2021 02.08.2021

26-08-2021 24.08.2021

27-08-2021 24.08.2021

ANIL ANAND(P), 31-08-2021 27.08.2021

ANIL ANAND(P), 07.08.2021 26-08-2021

ANIL ANAND(P), 07.08.2021 26-08-2021
20 North-West

375/21 SS Mittal 04.08.21 20.07.21

376/21 Arun kumar 04.08.21 24.02.21

377/21 Lalit Vats 04.08.21 27.07.21

378/21 Aditya Bhardwaj 05.08.21 15.04.21

379/21 Harish Sacher 06.08.21 31.07.21

380/21 VIVEK KUMAR 07.08.21 27.07.21

381/21 07.08.21 15.04.21

383/21 07.08.21 15.04.21

382/21 07.08.21 15.04.21

MS. 
SUKHVINDE
R KAUR

CS 
(COMM)/31
0/2021

ANIL ARORA Vs 
RAJU TRADING 
CO

G P 
AGGARWAL(P),

CS 
(COMM)/30
9/2021

BANK OF INDIA Vs 
CHETNA JINDAL

MEHAK 
TANWAR(P),

CS 
(COMM)/30
8/2021

M/S RSPL 
LIMITED Vs 
GOVIND 
RATHORE

ANIL KUMAR 
SAHU(P),

CS 
(COMM)/311
/2021

GUDDI Vs JAKIR 
HASAN AND 
ANOTHER

D P 
KAUSHIK(P),

CS 
(COMM)/31
4/2021

R M PRINTS 
PRIVATE LIMITED 
Vs ADVANCE 
LEARNERS PRESS

CS 
(COMM)/27
0/2021

R M PRINTS 
PRIVATE LIMITED 
Vs ADVANCE 
LEARNERS PRESS

CS 
(COMM)/27
1/2021

R M PRINTS 
PRIVATE LIMITED 
Vs ADVANCE 
LEARNERS PRESS

SH. VINOD 
KUMAR, 
DISTRICT 
JUDGE 
(COMMERCI
AL) 

Raj Kumar 
Aggarwal Vs. Alfa 
Faced system

Gaurav Sharma Vs. 
AM Textiles

Design Studiao Vs. 
Medeor  Hospital

Tuv Sud Sonta P 
Ltd Vs. Acmas 
Technologies

30 days 
technologies P Ltd 
Vs. Next smart 
solution

IDBI BANK LTD 
VS. MULCHAND

CRYSTAL CROP 
VS. SHIVAKARNA

BHAWESH 
PHULAR

CRYSTAL CROP 
VS. CHINTAMANI 
DEVGAN

BHAWESH 
PHULAR

CRYSTAL CROP 
VS. SHYAMA 
KUMAR

BHAWESH 
PHULAR



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

20 North-West

384/21 07.08.21 15.04.21

386/21 06.08.21 05.06.18

385/21 SANJAY KUMAR 12.08.21 03.08.21

390/21 ALOK KUMAR 07.08.21 21.06.21

388/21 ALOK KUMAR 07.08.21 21.06.21

387/21 ALOK KUMAR 07.08.21 21.06.21

389/21 ALOK KUMAR 07.08.21 21.06.21

389/21 10.08.21 31.07.21

393/21 MAYANK MAINI 09.08.21 07.08.21

392/21 10.08.21 03.03.21

397/21 MOHIT BALA 13.08.21 04.08.21

396/21 NEERAJ GOYAL 13.08.21 09.08.21

395/21 NEERAJ GOYAL 13.08.21 09.08.21

394/21 NEERAJ GOYAL 13.08.21 09.08.21

398/21 PRASHANT JAIN16.08.21 04.08.21

404/21 ALOK KUMAR 18.08.21 30.07.21

403/21 ALOK KUMAR 18.08.21 30.07.21

402/21 ALOK KUMAR 18.08.21 30.07.21

401/21 ALOK KUMAR 18.08.21 30.07.21

399/21 ALOK KUMAR 18.08.21 30.07.21

SH. VINOD 
KUMAR, 
DISTRICT 
JUDGE 
(COMMERCI
AL) 

CRYSTAL CROP 
VS. KIRAN SINGH

BHAWESH 
PHULAR

EDGETECH AIR 
SYSTEM Vs 
ENVICHOM TECH

HARSHIT 
SHARMA

S R RISING VS. 
APWEX BUILD

ICICI BANK VS. 
SANDEEP KR

ICICI BANK VS. 
NEETI RAJ

ICICI BANK VS. 
INTEKHAB 
MEHMOOD

ICICI BANK VS. 
AMIOTAVA 
GHOSH

P K ALUINFRA P 
Ltd Vs. MAHAGUN

ROMIT 
MALHOTRA

CENTURY WORLD 
VS. MIDHA STEEL

VIJAY KHANNA 
VS. VIJAY KR JAIN

JEETAL 
KHURANA

NISHA ARORA VS. 
VIJAY KR

LSC MARKETING 
P LTD Vs. SHIR 
STAR

LSC MARKETING 
P LTD RAJ SALES

LSC MARKETING 
P LTD VS AMLOH 
AGGARWAL

CINESALES P LTD 
VS. CARNIVAL

ICICI BANK VS. 
ABHISHEK RANA

ICICI BANK VS. 
WILLIAM BISAAL

ICICI BANK VS. 
NAZREEN BANO

ICICI BANK VS. 
SHAKIB ALI

ICICI BANK VS. 
AMIT KUMAR



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

20 North-West

400/21 ALOK KUMAR 18.08.21 30.07.21

406/21 ALOK KUMAR 18.08.21 30.07.21

409/21 ALOK KUMAR 18.08.21 30.07.21

408/21 ALOK KUMAR 18.08.21 30.07.21

407/21 ALOK KUMAR 18.08.21 30.07.21

405/21 ALOK KUMAR 18.08.21 30.07.21

411/21 ALOK KUMAR 18.08.21 30.07.21

410/21 ALOK KUMAR 18.08.21 30.07.21

413/21 17.08.21 09.08.21

414/21 SONIKA TOMAR 20.08.21 18.11.20

415/21 SANJAY GARG 21.08.21 10.08.21

416/21 SAMEER 21.08.21 06.08.21

417/21 ANJANEYA 21.08.21 09.08.21

418/21 ANJANEY 21.08.21 09.08.21

421/21 S K JAIN 21.08.21 03.08.21

420/21 21.08.21 04.08.21

419/21 21.08.21 04.08.21

423/21 SUBHASH JHA 24.08.21 12.08.21

SH. VINOD 
KUMAR, 
DISTRICT 
JUDGE 
(COMMERCI
AL) 

ICICI BANK VS. 
ASHISH

ICICI BANK VS. 
ANKIT

ICICI BANK VS. 
PRADEEP KR

ICICI BANK VS. 
AMIT RATHORE

ICICI BANK VS. 
MOHIT

ICICI BANK VS. 
AJIT SINGH

ICICI BANK VS. 
AFZAL AHMED

ICICI BANK VS. 
SURAJ SINGH

BHAGWATI 
TRADERS VS. 
NAYATI SUNDER

HARSH 
SHARMA

SANJAY GUPTA 
VS. ASHU SUGAR 
TDG

SURSH KR GUPTA 
VS. RAMINDR 
SINGH

NITIN MIGLANI 
VS SHAKTI 
MEDICAL

RANU TANEJA VS. 
KRISHNA KR

RAVINDER KR 
TANEJA VS 
KRISHNA

S K TRADING CO 
VS. RANOBOTH 
IND.

MODERN 
LAMINATORS VS. 
GUPTAJEE FOOD 
PRODUCTS

SAVITA 
RASTOGI

MODERN 
LAMINATORS VS. 
SEHGAL 
PACKAGING P LTD

SAVITA 
RASTOGI

CANARA BANK VS. 
ADIL HABIB



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

20 North-West

422/21 GAURAV 24.08.21 23.06.21

424/21 24.08.21 09.08.21

425/21 25.08.21 12.08.21

427/21 25.08.21 18.08.21

428/21 27.08.21 18.08.21

429/21 HARMESH KR 28.08.21 24.08.21

430/31 SUDARSHAN KR 28.08.21 16.08.21

431/21 PRASHANT JAIN01.09.21 24.08.21
21 North

02-08-2021

07.07.2021

02-08-2021

11.07.2021

02-08-2021

13.07.2021

SH. VINOD 
KUMAR, 
DISTRICT 
JUDGE 
(COMMERCI
AL) 

PUNJAB & SIND 
BANK VS. SEEMA 
CHUGH

AVYAAN 
CHEMICAL VS 
JAIN LOHA

SANDEEP 
ARORA

RISHAB GARG VS 
SRI PRASAD

AISHWARYA 
JAIN

APPAYAT BHALLA 
VS SHIV 
SHANKAR

J C 
MAHENDROO

KOHINOOR 
JEWELLERS VS. 
SKYMALL INT.

VINAY KUMAR 
27.08.21

NIRAJ JAIN VS. 
DAWAR ENT.

ULTRA IND. VS 
KAVITA 
HARENDER

ELECTROMA VS 
APEX SOLUTION

 MS. 
BARKHA
GUPTA, DJ(COMM)

CS 
(COMM)/25
6/2021

M/S CALCO 
POLYCHEM PVT 
LTD THROUGH 
ITS ASSETS 
MANAGER 
ANURAG RAWAT 
Vs SHAKTIMAN 
CEMENT AND 
PACKAGING 
INDUSTRIES LTD

RAJESH KUMAR 
SINGLA(P),

CS 
(COMM)/25
7/2021

M/S CALCO 
POLYCHEM PVT 
LTD THROUGH 
ITS ASSETS 
MANAGER 
ANURAG THAKUR 
Vs SADHNA 
PACKAGING PVT 
LTD

RAJESH KUMAR 
SINGLA(P),

CS 
(COMM)/25
8/2021

M/S MANSI 
TRADERS 
THROUGH ITS 
PROP YOGESH 
KUMAR GUPTA Vs 
PARLE PRODUCTS 
PVT LTD AND 
OTHERS

SANJAY 
SHARMA AND 
ASSOCIATES(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

21 North

02-08-2021 16.07.2021

02-08-2021 23.07.2021

02-08-2021 23.07.2021

Arihant Jain(P), 03-08-2021 23.07.2021

03-08-2021 23.07.2021

D R JAIN(P), 04-08-2021 06.07.2021

05-08-2021 06.07.2021

05-08-2021 28.07.2021

05-08-2021 28.07.2021

Deepak Kohli(P), 05-08-2021 30.07.2021

06-08-2021 02-08-2021

 MS. 
BARKHA
GUPTA, DJ(COMM)

CS 
(COMM)/25
9/2021

NATIONAL 
INSURANCE CO 
LTD AND OTHERS 
Vs M/S KATEX 
CARRIERS PVT 
LTD THROUGH 
ITS MANAGING 
DIRECTOR

RAJESH KUAMR 
GUPTA(P),

CS 
(COMM)/26
0/2021

SH SATYA PAL 
GUPTA Vs NORTH 
DELHI 
MUNICIPAL 
CORPORATION

Avinash Kumar 
Trivedi(P),

CS 
(COMM)/26
1/2021

FORIS PAPER 
ELEMENTS Vs 
TREND SETTERS 
BOOKS LTD

Arpit 
Bhargava(P),

CS 
(COMM)/26
2/2021

SADHNA BAKUL 
VYAS Vs M/S 
TRIKUTA 
BEARINGS 
THROUGH ITS 
PROPRIETOR 
RAVI MALHOTRA

CS 
(COMM)/26
3/2021

STATE BANK OF 
INDIA Vs 
PRADEEP KUMAR

VIJAY 
PRAKASH(P),

CS 
(COMM)/26
4/2021

SUNITA GUPTA Vs 
HINDUSTAN 
CONSTRUCTION 
CO LTD

CS 
(COMM)/26
5/2021

M/S GOLD PLUS 
GLASS INDUSTRY 
LIMITED Vs 
SOBHA LIMITED 
AND ORS

RAKESH 
CHAHAR(P),

CS 
(COMM)/26
6/2021

M/S GOLD PLUS 
GLASS INDUSTRY 
LIMITED Vs ASHU 
TRADING CO AND 
ANR

RAKESH 
CHAHAR(P),

CS 
(COMM)/26
7/2021

M/S ARYANSH 
ALLOYS Vs M/S 
KSHITIZ 
ENTERPRISES

PRASHANT 
SHARMA(P),

CS 
(COMM)/26
8/2021

DARSHAN LAL Vs 
VASU DEV 
BHASIN

CS 
(COMM)/26
9/2021

NAPIN IMPEX 
LIMITED Vs MASH 
ENTERPRISES 
PRIVATE LIMITED

RAJEEV 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

21 North

06-08-2021 02-08-2021

09-08-2021 02-08-2021

09-08-2021 02-08-2021

10-08-2021 02-08-2021

11-08-2021 02-08-2021

12-08-2021 03-08-2021

13-08-2021 03-08-2021

13-08-2021 04-08-2021

16-08-2021 05-08-2021

18-08-2021 05-08-2021

 MS. 
BARKHA
GUPTA, DJ(COMM)

CS 
(COMM)/27
0/2021

NAPIN IMPEX 
LIMITED Vs 
VINAYAK 
POLYMERS INC

RAJEEV 
SHARMA(P),

CS 
(COMM)/27
1/2021

NARESH GUPTA 
Vs BALARKA 
FABRICON PVT 
LTD AND ORS

JEET LAL 
KHURANA(P),

CS 
(COMM)/27
2/2021

PRAMOD KUMAR 
GUPTA Vs 
ENTERTAINMENT 
CITY LIMITED 
AND ORS

JEET LAL 
KHURANA(P),

CS 
(COMM)/27
3/2021

SPARSH 
INFORMATION 
TECHNOLOGY 
PVT LTD Vs 
RENCOMM 
TELESERVICES 
LLP

DEVENDER 
SINGH(P),

CS 
(COMM)/27
4/2021

EMGREEN IMPEX 
LIMITED Vs 
KAVITA SINGHAL

RAJEEV 
SHARMA(P),

CS 
(COMM)/27
5/2021

E AND B RUBBER 
METAL 
PRODUCTS 
PRIVATE LIMITED 
Vs INOX WIND 
LIMITED

Shubash 
Chawla(P),

CS 
(COMM)/27
6/2021

SANDEEP 
AGGARWAL PROP 
OF M/S NGV 
HORIZON 
TRADING CO Vs 
M/S HOUSE BAGS 
AND OTHERS

MOHIT 
BATRA(P),

CS 
(COMM)/27
7/2021

BHARTI 
AGGARWAL PROP 
OF M/S AGS 
FABRICS Vs M/S  
HOUSE OF BAGS 
AND OTHERS

MOHIT 
BATRA(P),

CS 
(COMM)/27
8/2021

SANDEEP PANDEY 
Vs P S 
ENGINEERING 
AND ORS

PUSHKAR 
ARYAL(P),

CS 
(COMM)/27
9/2021

DELHI 
SC/ST/OBC/MINO
RITY AND 
HANDICAPPED 
FINANCIAL AND 
DEVELOPMENT 
CORPORATION 
LIMITED Vs 
SANJEET KUMAR

ANAND 
PRAKASH 
DUBEY(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
Registrati
on

Date of e-
Payment of 
Court Fees

21 North

18-08-2021 05-08-2021

23-08-2021 05-08-2021

23-08-2021 06-08-2021

24-08-2021 06-08-2021

24-08-2021 09-08-2021

25-08-2021 09-08-2021

26-08-2021 10-08-2021

27-08-2021 11-08-2021

31-08-2021 12-08-2021

 MS. 
BARKHA
GUPTA, DJ(COMM)

CS 
(COMM)/28
0/2021

M/S CHANDI RAM 
OM PRAKASH Vs 
KULDEEP SHYAM 
AND ANR

ASHWANI 
KUMAR(P),

CS 
(COMM)/28
1/2021

M/S MITTAL 
SANITARY AND 
PIPES PVT LTD 
THROUGH ITS 
DIRECTOR 
ASHISH MITTAL 
Vs M/S 
AGGARWAL 
SANITARY AND 
SONS THROUGH 
ITS PROP TARUN 
AGGARWAL

SHUBHAM 
VISHWAKARMA
(P),

CS 
(COMM)/28
2/2021

M/S MITTAL 
SANITARY AND 
PIPES PVT LTD 
THROUGH ITS 
DIRECTOR 
ASHISH MITTAL 
Vs M/S VS 
ENTERPRISES 
THROUGH ITS 
PROP VINOD

SHUBHAM 
VISHWAKARMA
(P),

CS 
(COMM)/28
3/2021

RK NAGPALPROP 
OF M/S RKAY 
PRODUCTS Vs 
SMT PRIYA 
ARORAPROP OF 
M/S DHRUV 
AUTOMOTIVES

CHANDER MANI 
GROVER(P),

CS 
(COMM)/28
4/2021

M/S EXPRESS 
ROADWAYS (P) 
LTD Vs M/S 
VARDEEP PETRO 
CHEMCIAL PVT 
LTD AND ANR

ASHUTOSH 
VERMA(P),

CS 
(COMM)/28
5/2021

SURESH 
CHANDER KALRA 
Vs VIRENDER 
KUMAR

RAM SAGAR 
ROY(P),

CS 
(COMM)/28
6/2021

PUNEET KAUR Vs 
M/S 99 FOOD 
COMPANY

SACHIN 
AGGARWAL(P),

CS 
(COMM)/28
7/2021

PRINT SQUARE Vs 
ADVANTECH 
SOLUTIONS AND 
ORS

ARJUN 
MEHTA(P),

CS 
(COMM)/28
9/2021

AMIT JINDAL Vs 
JINDAL VALUES 
PRIVATE LIMITED

M K 
MIGLANI(P),



Court District Case No. Advocate
No
.

Petitioner Name 
VS Respondent 
Name

Date of 
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21 North

31-08-2021 02-08-2021
22

02.08.2021 23.07.2021

02.08.2021 23.07.2021

02.08.2021 12.07.2021

GIRISH KUMAR 02.08.2021 06.07.2021

ANJU BAGAI 02.08.2021 29.01.2021

02.08.2021 21.06.2021

TANU SINGHAL 02.08.2021 25.03.2021

10.08.2021 8.07.2021

10.08.2021 23.07.2021

11.08.2021 26.03.2021

11.08.2021 29.07.2021

ALOK MOHAN 11.08.2021 19.04.2021

ALOK KR. 12.08.2021 21.07.2021

 MS. 
BARKHA
GUPTA, DJ(COMM)

CS 
(COMM)/29
0/2021

NARESH KUMAR 
Vs FABIANO 
APPLIANCES 
PRIVATE LIMITED

M K 
MIGLANI(P),

SH. HARISH 
DUDANI, DJ 
(COMMERCI
AL)

SOUTH 
WEST

CS COMM. 
159/2021

M/S PAVO 
INDUSTRIES P. 
LTD. VS M/S 
DURGA TRADING 
CO. & ORS.

VIRENDER 
TRARUN

CS COMM. 
160/2021

M/S SEASONS 
OVERSEAS VS M/S 
DURGA TRADING 
CO. & ORS.

VIRENDER 
TRARUN

CS COMM. 
161/2021

UNION BANK OF 
INDIA VS M/S 
PUSHPA 
INTERNATIONAL

VANDANA 
BHATIA

CS COMM. 
162/2021

AMIT SHARMA VS 
RAJIV DHIMAN

CS COMM. 
163/2021

M/S LOGIX 
DISTRIBUTORS P. 
LTD. VS YOGESH 
JAIN

CS COMM 
164/2021

MITA INDIA P. 
LTD. VS DEL 
GEARS LTD.

LAKSHAY 
SAWHNOY

CS COMM 
165/2021

HOSHANG 
RASRICHA VS 
GOLD STONE 
INFRATECH & 
ANR.

CS COMM. 
166/2021

CANARA BANK VS 
LAKSHMI CHAND 
SOLANKI

ARUN KR. 
SHUKLA

CS COMM. 
167/2021

ADITYA BIRLA 
FASHION VS 
MAYANK GUPTA

VARUN 
SHARMA

CS COMM. 
168/2021

SDIA PROJECT 
CO. P. LTD. VS 
LIVPURE P. LTD.

JITENDER KR. 
TIWARI

CS COMM. 
169/2021

PUNJAB 
NATIONAL BANK 
VS M/S REBARI 
TRADERS

SAURAV 
BHASIN

CS COMM. 
170/2021

THE NAINITAL 
BANK LTD. VS 
YOGESH ROHILLA 
& ORS

CS COMM. 
171/2021

ICICI BANK VS 
KOMAL ROHILLA
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22

ALOK KR. 12.08.2021 21.07.2021

ALOK KR. 12.08.2021 21.07.2021

13.08.2021 03.08.2021

13.08.2021 03.08.2021

13.08.2021 20.07.2021

16.08.2021 30.06.2021

16.08.2021 08.04.2021

18.08.2021 13.04.2021

25.08.2021 30.06.2021

25.08.2021 11.08.2021

25.08.2021 06.08.2021

25.08.2021 24.08.2021

26.08.2021 12.08.2021

26.08.2021 12.08.2021

26.08.2021 12.08.2021

27.08.2021 13.07.2021

SH. HARISH 
DUDANI, DJ 
(COMMERCI
AL)

SOUTH 
WEST

CS COMM. 
172/2021

ICICI BANK VS 
NISHITA JETLY

CS COMM. 
173/2021

ICICI BANK VS 
SUJEET KUMAR

CS COMM. 
175/2021

PUNJAB 
NATIONAL BANK 
VS BRIJ LAL

PRAKSHITI 
MAHIPAL

CS COMM. 
176/2021

PUNJAB 
NATIONAL BANK 
VS MOHINDER 
KAUR KHANNA

PRAKSHITI 
MAHIPAL

CS COMM. 
174/2021

UNION BANK OF 
INDIA VS PRODIP 
HAZARIKA

YOGESH 
PACHAURI

CS COMM. 
177/2021

UNION BANK OF 
INDIA VS M/S R.S. 
ELECTRONICS & 
ORS.

VIJAYA 
LAKSHMI JAIN

CS COMM. 
178/2021

ASHISH RATHI VS 
PICCADILY 
HOTELS P. LTD.

ANAND 
PRAKASH

CS COMM. 
179/2021

ANIL KR. SHARMA 
VS ATUL SINHA

SURENDER K. 
SIWAL

CS COMM. 
180/2021

UNION BANK OF 
INDIA VS M/S 
NAINA JEE 
CREATION

VIJAYA 
LAKSHMI JAIN

CS COMM. 
181/2021

50 HERTZ LTD. VS 
ICICI BANK

PRASHANT 
PARIHAR

CS COMM. 
182/2021

M/S ALP 
AEROFLEX VS 
M/S ORIENTAL 
INDULATION

KULWINDER 
SINGH

CS COMM. 
183/2021

M/S CANARA 
BANK VS M/S 
ARJUNA 
HOSPITALITY

DEEPAK 
BHARDWAJ

CS COMM. 
184/2021

INDIAN BANK VS 
PIYUSH JAIN

SANJEEV 
CHOPRA

CS COMM. 
185/2021

INDIAN BANK VS 
ANNU SINGH

SANJEEV 
CHOPRA

CS COMM. 
186/2021

INDIAN BANK VS 
MADHUR 
CHAWLA

SANJEEV 
CHOPRA

CS COMM. 
187/2021

INDIAN 
OVERSEAS BANK 
VS SHAILESH KR.

SUBHASH KR. 
JHA
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22

27.08.2021 09.07.2021

27.08.2021 09.07.2021

ANIL KUMAR 27.08.2021 15.07.2021

ANIL KUMAR 27.08.2021 15.07.2021

27.08.2021 23.08.2021

27.08.2021 23.08.2021

27.08.2021 23.08.2021

27.08.2021 23.08.2021

28.08.2021 17.08.2021

SH. HARISH 
DUDANI, DJ 
(COMMERCI
AL)

SOUTH 
WEST

CS COMM. 
188/2021

INDIAN 
OVERSEAS BANK 
VS MANISH 
CHAUHAN

SUBHASH KR. 
JHA

CS COMM. 
189/2021

INDIAN 
OVERSEAS BANK 
VS PRADEEP 
KUMAR

SUBHASH KR. 
JHA

CS COMM. 
190/2021

INDIAN BANK VS 
M/S SRI HOME 
PEST CONTROL

CS COMM. 
191/2021

INDIAN BANK VS 
M/S A-1 BRICKS

CS COMM. 
192/2021

NITIN GOSWAMI 
VS JITENDER 
SINGH SIDHU

MAHESH 
SHARMA

CS COMM. 
193/2021

NITIN GOSWAMI 
VS JITENDER 
SINGH SIDHU

MAHESH 
SHARMA

CS COMM. 
194/2021

MS. LAXMI DEVI 
VS JITENDER 
SINGH SIDHU

MAHESH 
SHARMA

CS COMM. 
195/2021

SUDHIR 
GOSWAMI VS 
JITENDER SINGH

MAHESH 
SHARMA

CS COMM. 
196/2021

K.R.T. FOODS P. 
LTD. VS M/S K.K. 
TRADERS

SOURABH 
GUPTA
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